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[ Shri Jawaharlal Nehru.]
As a matter of fact, curiously enough
after this argumcnt was raised in the
other House and it was reported, I
received through our Ambassador in
Germany a message from the Editor
of that German papcr which had been

quotcd here  and he was saying that !

he was rather disturbed. He said
“What is this ? I did not write any-
thing. This is a translation by some-
body from the German; it was mis-
translated. I know very well that the
Prime Minister ¢f India is in no way
bound by any allegiance. 1 am not so
ignorant.” He is quite angry about
it and said, “Somebody mistranslates
it in this way, and I am accuscd of say-
ing something which 1 did not.”
Because the whole thing is not correct.

RESOLUTION RE FIVE YEAR PLAN

Mr. CHAIRMAN : The Prime
Minister to move the followirg Resolu-
tion : =

This Council records its general approval of
the principles, objectives and programmes
of development contained in the Five Year
Plan as prepared by the Planning Com-
mission.

Tye PRIME MINISTER  axDp
MINISTER FOR EXTERNAL
ATTFAIRS (SHRI JAWAHARLAL NEHRU) :
Sir, with your permission may I add a
sentence to what I was just saying ?

Mr. CHAIRMAN : Tt will be irrele-
vant ncw.

Suri JAWAHARILAL NEHRU :
May T at least express my rcgret that I
caused vou and the House some inconve-
niencz by not being present herc at 11
o’ clock as I ought to have been but it is
diffic ult to be in two placcs at the same
time.

About a week age I presented to this
House the Report of the Planning
Commission  containing the Five
Year Plan. Now I have much pleasure
in moving the Resoluticn which you
have read out, viz.

That this Council records its general approval
of the principles Objectives and programme
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of development contained in the Five Year
Plan as prepared by the Planning Com-
mission.

I have a sense, if I may say so, of great
satisfaction at being privileged to move
this Resolution in this House today.
In some way or other I have bzen
connected with this kind of planning
for a large number of years. 1 have
talked about it, written about it and
14 years ago the then Presidgnt of the
Congress, Shri Subhash Chandra Bose,
appointed in consultation with others
a National Planning Committee and
he was good enough to invite me and
then appoint me as Chairman of that
Committec and for about a year or so
I functioned as such with great benefit
to myself—I don’t know how far others
benefited by it—but it was a work
which brought the whole picture of
India before me, the many problems
of India, the variety of them, the diffi-
culties of them and it was a fascinaring
subject. The work of the Planning
Committee was gong on in which a
very large number of people had been
associated, firstly as Members of the
Planning Committee and sccondly as
Members of about 29 sub-commit-
tees which the Planning Committee
formed. We really got into our
fold about 200 to 200 eminent
experts from all over India. That work
however had to be suspended because
of other developments in the country
which resulted in some Members of the
Planning Commifttee being removed
from their normal scenes of activity,
by being sent to prison and other
places. After that, an atrempt was
made to carry it on but it was very
difficalt.  Other things happened
and again we were removed from our
normal activity, That was unfortunate.
Nevertheless, even in that period very
useful work was done by that National
Planning Committee and it could not
be completed but it has produced, as
many hon. Members might know,
quite a large number of reports—more
than 20 or so—of the Sub-committees
as well as that of the Planning Com-
mittee jtself. I mention this not
only to show my personal connec-
tion with this business of planning



1963 Resolution re
but also to show how the country
and the natron has been interested in
it. Naturally, when we deait with it
in those days, it was rather on a non-
official level, slightly on the academic
level, because we were not dealing with
the problems as they were; but we
were laying down a kind of a chart of
things as we wanted them to be which
was very useful and very necassary.
Later on the Government of India,
as then constituted, formed a large
number of panels, industrial panels
and the like, and their reports reside
now in the pigcon-holes of the
Secretariat. Now the whole conception
of planning, as the National Planning
Committee undertook was an integrated
conception, covering almost every f:a
of the national activity. The conception
of planning which the Government
of India then of that day undertook,
although they called it planning—
and they had a Planning Member—
was really not valid in that sense but
looking at individual industgies and
trying to see what should be done about
them. That is a useful thing in its own
way but the two conceptions are com-
pletely different and I would like the
House to appreciate that, because the
word ‘Planning’ is uscd in a very vague
way. Many of our friends in industry
think of planning in a very limited
way—a very useful but a very limited
way—they think of a particular scctor
of our economy and put forward pro-
posals as to how it should be made
better or how the production could
be incrcased. Tkat is good in so far
as it gocs but that is not planning in
the sense—in the integrated sense—
that the word is understood now.
Because, if you advance on the indus-
trial front and you forget the agricul-
tural front, well, something happens
which pulls down the industrial front
also. If you advance on the agricul-
tural and industrial front and forget
some other front, let us say of the ser-
vices, that is the specialised services
that will do the work, if vou forget let
us say, the transport or something else,
then both the industrial and agricul-
tural fronts get into difficulties, so that
you cannot proceed, unless you look at it
as a whole as far as you can. Other-
wise you have bottlenecks and the
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like. Otherwise you drn’t have that

integrateddevelopment that presumably
you require.

Five Year Plan

Now, I don’t pretend to say that the
Report of the Planning Commission—
this Five Year Plan,—is a perfect docu -~
ment of the integrated d2velopmeant that
is laid before this House and the country.
But I do say that thisis an attempt—if
you like,a feeble attempt—ir is an attempt
tc face that problem in an integrared
way, and to face it not only in an inte-
grated way, but keeping the realities be
fore us that is, not in an academic way—I
mean no disrespect to th2 academicians
~—what I mean is we are not dealing with
things ir a vacuum. We have to take
things as they are and taking them as
they are, we try to integrate them. The
approach to the problem is in that way.

All that I claim for this Report is that
this is an earnest attempt, an integrated
approach to the question of planning
in India. I bave no doubt that there
are many imperfections in it. I have
no doubt that it can be easily criticised
here, there and everywhere. Never-
theless, I do venture to say that the
Report, for the first time, puts up be-
fore the country this entire problem,
in agriculture, industries, social
services etc., and makes us all think,
of this problem as a whole, in relation
to the realities of the situation. It is
really the first attempt of the kind. 1
myself referred to previous attempts,
but they were of a different kind.
This is the first attempt, in a realistic
way, to keep in view what has been
done and what is bzing done, to draw
up a plan for the future.

Now this is called the Five Year Pian,
As a matter of fact, as the House pro-
bably knows, two years out of the five
years are over. In effect, therefore,
it is a plan for the next three years.
That m=ans, when we started making
this Plan, we had to accept what had -
already been decided upon, what had
been done and what was being done.
To some extent every plan, wherever
it may be, has to accept what is happen-
ing. We cannot start absolutely from
scratch. Even more than that, we had
to remember that our resources are
not unlimited, and a large part of our
resources were committed to things
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that were being done. To mention
some of the major items, there are some
river valley schemes, the
Nangal, the Damodar Valley, Hirakud
and so on. We had spent crores of

Resolytion re
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rupees on them and we were half-way |

through them, and it is most undesirable
for us to say, “Well, we are going to
start from scratch ; scrap everything
that we have done” Apart from
that, they are fine schemes, very im-
portant schemes. But it is true that
if we had started from scratch, we
might have laid more emphesss, a little
more c¢mphasis, on smaller schemes,
rather than get caught up in three or
four large schemes which absorb all
.our money, however good they may be.
But there thcy were, half-way through
and we hzad to pursue them, although
perhaps, in triue perspective, wc were
spending more on those few projects
than we would have spent, if we had
the previous making of these before
us. So all these were limiting factors
which we had to abide by and which
we could not igpore.

Then again,—you may call it a
limiting factor or not, but it is a factor
which has to be borne in mind by the
Planning Commission—we had to
function within the terms of the
Constitution. cf India. The Planning
Commission cc¢ ald not simply scrap the
Constitution and propose some things
which did not fit in with the Consti-
tution or the various rights etc., laid
down in it. T say all this because
criticisms  may be raised that the
Planning Commission did not do some-
thing which actually would have meant
going outside the four corners of the
Constitution. Now, I do not mean te
say that this Constitution which we have
laid down and which we respect and
horour, that every syllable and every
article of it is so sacrosanct that we
cannot change it. Of course, if we
s0 desire we can change it and we have
to change and we will change it, not
the whole Constitution, but anything
that we think comes in the way of the
nation’s growth ; and for my part,
the sole test we should apply is, what
is right from the point of view of the
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growth of the nation and what is wreng.
If anything comes in the way cf that
growth, undoubtedly, wec should
change, even though it may mean an
amendment of the Constitution. But
this, when it comes up in that form, we
will consider. Meanwhile, obviously
we go on the basis of our Constitution
and we proceced on the basis of things
as they are and then try to change
them.

Now, this business of changing things
as they are, can be approached in a
varicly of ways. There is the way of
what is called, rather loosely, the revo-
lutionary way. And rather lorsely,
people think that revolution means the
breaking of heads and gencrally creat-
ing an uproar. Well, that somatimes
happens and has happened in history,
though probably far bigger revclutions
have taken place which have affecred
human society tremendously without
the breaking of heads or the uproar.
Take the industrial revolution, or that
part of it which is called the electrical
revolution, or the other technotogical
advances which have really changed
the world tremendously and are
changing the world and thercby the
whole structure of society. They do
not involve, as such, the breaking of
heads, though thev often enough in-
volve tremendous suffering for the
reople—these technological changes.
So we have to be clear about the thing
It is not a question of planning only,
but the approach to this question. Are
we going to bring about the social or
economic structure that we want,
by methods of violent revomtion or
violence in any form ? Or is it possible
for us to bring these changes about,
more or Icss, by what might be called
the democratic method or the peaceful
method ? In theory, of course, the
democratic method ought to be ade-
quate for it. It 1s not adequate if a
minority of the people want to impose
their will on the majority. It may be,
of ccurse, that the munority is right
and the majority wrong. I am not
prepared to say that the majority 1s
always right and the minority is always
wrong; but the fact remains that the
democraric method ought always to be
possible for a country giving effect to
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the wishes of the majority when thar
majority wants something to be done.
I know that difficulties arise and the
majority may be misled by modern
methods of propaganda or something,
that the majority may be made to
misbehave and ge the wrong path. I
leave that out. Anyhow, so far as we
are concerned we follow the peaceful
democratic methods of progress. [ am
not, for thc moment, saying that from
any moral or political plane—although
tbat has great value—but, from the
purely rractical plane because, any
other method which may be the out-
come of our impatience or enthusiasm
or general sense of frustration will lead
and is likely to lead not to the results
aimed at. If we are prepared to think
that for the moment and for the next
generation, let us not care for the results,

let us not worry so that we might bwld

for future generations tc come, well,
theoretically that may be something.
If it is pecessary to sacrifice the present
generation, 1t may be something more
than that ; that is to say, in trying to
change over, if that inevitably involves
the destruction not only of the evil
but, of a large amount of the good,
you suffer a set-back ; the nation, the
community, suffers. It takes mighty
lcng to build afresh ; building is a
difficult matter—destruction is easy.
‘Therefore, from every practical point
of view, a method of possible demo-
cratic progress, where democracy is
working freely, seems to me logically
inevitable. Where democracy is not
working—for the moment I am talking
about political democracy—where there
is, well some other form of authori-
tarian control, then different questions
arise as how to gct things done. But,
I leave that question aside because, at any
rate, we have pclitical democracy in
this country. Now, I said ‘political
democracy’ deliberately because cer-
tainly we have not got economic
democracy in this country. The 19th
century meaning of democracy was
political demtocracy ; but gradually, it
has come to mean something more
han that, economic democracy which,

vltimately, means a remcval of
the Great differences that exist
between the different classes, in-
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| dividuals,etc., and an equalisation and

buildiag up of an egalitariaa society

with, as far as possible, equal oppor-

tunities to everyons., Of course, I

do not sugg:st that everybydy should

be levelled down to a coertain level ;.

but, generally speaking, thas: diffar-

ences should czase to b: and oppor-

tunities should bz op:r to all. That

is to say, if democracy has got to fuac-

tion, it must b2com= rrogressively

economic democracy and that is the

problem of today ; either political
democracy becomss, more or less, full

blooded ecenomic demacracy or, demo-

cracy ceases to be democracy and some-

thing clsetakes its placs, and, that ‘some-
thing else’ bzing, more or Izss, of an auth-
oritarian type—whether you call it the

Conservative authoritarian type or the

other but, both are authoritarian. So, we

arrive at this conclusion that we
should aim at cconomic democracy.

We should adept methods which are

peaceful and which can be adopred

really when you have got a fram=-work

of political democracy based on adult
suffrage.

Having decided that—I hop: this
Housc will agree with this stage of my
argument—then, the question comes
as to how we set about ir. Well,
naturally, our ambition is limited by
our strength to do it ; we are having
an unbounded ambition to do mtany
things as quickly as possible ; but,
ambition is good ; ambitjon tc achieve,,
and to go ahead gives one strength
but, ambition is not by itself enougb.
You must have the resources. There
are certain resources which can be
measured, more or Jess, and weighad;
there are others which are un-
certain factors. Wherever the human
factor comes in, it is an uncartain
factor. The sam~ group of pzrsons
or the same country may function on a
heroic level occasionally and on a
terribly pedestrian level at other times,
It just depends. Of course, no com-
munity functions continually on the
heroic level more likely on a pedes-
trian level but, on  occasions, it
can be pulled up. Thatis a difficult
matter; but, it is an essential matter
nevertheless, because, after all any plan
that you may make is only very partly
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[Shri Jawaharlal Nehru.]
a  Governmental plan. If it is to |
succeed, 1t must function through the \
people, that is, through the non-official
level and through the vast numbers of
people in the country who take their
share in building up that plan. If
there is that co-ordination between
Governmental and the peoples’ acti-
vities in giving effect to a plan, then,
things move rapidly. So, there is that
uncertain factor.

Now, why do we want this plan ?
It is ratter an absurfd question for
me to put in this wiy, but why do
we want progress—shall I say—or
higher standards ? Well, the answer
is obvious ; but, apart from the obvious
answers that we want ourselves and
eur people to be better off, to ger rid
of their poverty, their unemployment,
their hunger and to raise the general
level of things so that they may not
only have material advantages but,
possibly, have an intellectual, moral,
spiritual and cultural life. That is
-obvious, of course.
wants to do that. Negatively, one
wants to do it because if one does not
do it, one goes down in the modern
world ; one can’t compete with the
-other countries ; onc can’t even main-
tain one’s freedom. Independence is
not a matter of wote of this House ;
‘ndependence is a matter ultimately of a
-certain relative ~ivength of the country
whicl: can meet any crisis or any outside
attack whether it is military or non-
military, cconomic or whatever it js,
Therefore, negatively it becomes essen-
tial for us to build ourselves to maintain
freedom. It is not a question of just
doire somcthing which we consider
desirable but, something which will be-

come eccential and incvitable, merely |

from the point of view of keeping going, | tremendous change in technology has

because, there is no.such thing as re-
maining where you are. You have to
go abead or you sirk, slide back and
become weaker ceconomically and,

politically also. There is no other way

of looking at it. Ir is looking at it in

a broader way, in a larger perspective. |
Looking back cver the last 100 years ’]
or so, much more, 200 years, if you '
like, you see this gradual development |
in thc Industrial Revolution beginning |
with Western Europe, with England |
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and elsewbere, spreading elsewhere
and finding, in a sense, its culmination
at the present moment, technologically
speaking, in the United States of
America. Now, this proceis has been
Very unique and, I am nor sure—
I speak with all respect—if most of us
realise jts uniqueness. It is something
which started upsetting the world ;
it started various forces ; the move-
ment was releasing certain forces at a
pace which was quite new in human
history. I won’t go into details bur
give one simple instance.

Throughout human history, there
was, so far as transport was concerned,
for going from one place to another,
a certain pace and rate. Throughout
human history, up to the coming of the
Industrial Revolution, the fastest
method of travel was probably riding
a fast horse. It did not make any
difference in thousands of years.
Suddenly other things came in and
change them. And they come in every
day, and we take them for granted.
Now when we go to a place, we fly there,
and the normal acroplane is already
out of date : we want a jet plane now,
to go 600 miles or 700 miles an hour.
And so, the whole question of transport
and travel and communications has
changed out of recognition. Take
radar, for instance, which is an amazing
growth. Most people do not
deal with it. It is an  »mazing
growth of that idea of communication.
I put this before the House as an
example. I could give many other
examples of technological  change
which are equally remarkable. We
take themr for granted.

But the odd thing is that we do not
follow that up by realising that this

resulted in tremendeus changes in

{ methods of production, in mecthods
+ ¢f distribution, in all kinds of things,

and thereby has affected human society
to a tremendous extent. Human
society has to adjust itself to those
changes ; if it does not, well, it may
perish.

Now, our country has been affected
by the impact of the Industrial Revo-
lution in a kind of passive and negative
way for these 100 years. The positive
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impact came very slowly. Ard now
what we are really up against is that
we are accepting this fact and going
ahead to adopt the censequences of
the Industrial Revolution, not all, I
hope, but the industrial consequences
of that Revolution, in Indja.
to, of course. It is not a questicn of
cheice. Every country has got to,
ifitisto goon. That s what is happen-
ing. And itis happening inevitably all
over the world, and creating tremendous
problems. Among those problems are the
problems of war and peace, which follow
from this—the consequences of this
development of technolegy. It has on the
onc hand brought enormous benefits
(0 the buman racc, and for the first
time has demonstrated that the pro-

[ 16 DEC. 1952 ]

We have |

Five Year Plan 1972

. economics, generally speaking of the
. 19th century, are completely out of
. date. That does not mean that some
| of them do not subsist. Certajn
| principles, certain ways, always subsist,
| but the basic economic outlook of the
' 19th  century is completely out of
. date. Maybe, there are some in-
- dividuals-—TI regret to say there are many
individuals—who still live in the 1gth

century. But tbat is another matter.
| But they are out of date today to solve
| the problems of today—and so in fact
almost any theorv that might be

advanced and that has been advanced

s including  what might be called
} great revolutionary theories. They
J

have  contained great  principles,
great trutbs, and yet they tend to get

blems ofthe human race are capable of | out of date in changing technologies, in

solution. We have ecnough resources
in the world to solve them. And yet
at the same time it has made them much
more difficult of solution and has
brought into bcing weapons etc. of
destruction which are terrible.

But another aspect of this is how this
progressive tecknological develorment
is affecting powerfully the mind of
man, The machine becomes more and
morz important. The machine becomes
more and more human. The machine
develops gradually some kind of a
mind. I am not exaggerating : I am
saying exactly what is happening
now. And while the machine becomes
more and more human, the human-
being becomes more and more a
machine. It is a very curious and
dangerous development, all this. And
I suppose greater forces are behind
this than can be controlled by any
country, and certainly not by any law
or decree.

1 have ventured to place before this
House some of those considerations
which really de not directly come into
our Five Year Plan but which are
important for the House to consider
in order to have some kind of back-
ground, because that background is
governing whether it is the question of
war or peace, whether it is the question
of economic development, whether
they are questions which lead to the
fortnaticn of political theories and the
rest. Anyone can see today that the

changing circumstances, For, after
all, any theory is based on the existing
situation. I am leaving out for the
moment moral and ethical considera-
tions which may be based on more
basic truths. I am not rcferring to
them. But when you base a theory
on practical considerations, economic
considerations, etc., theories are likely
to be affected if the basic consideration
ckanges. Take methods of production,
for instance. It is even now possible
to grow food without land, soiHess
food—it is not commercially done,
but it is possible. You can conceive
if that was done in a big way what would
happen to the entire land problem.
The whole theory will be upset. The
whole question of land for agricultural
purposes becomes upset. That is not
a problem for us today, but I just
mention it to you to show how whole
theories and approachcs become upset
and all your revolutionary approaches
also get upset because technology
has advanced, has taken a big step for-
ward. So that, if we want to understand
the modern world, we have to remain all
the time nn our toes, physically and ment-
ally alert, and not allow ourselves to get
into a rut of thinking—especially not al-
low ourselves to be caught in any dogma.
And, with all respect to you, Sir, dogmas
are, in economic and otber matters, as
bad as dogmas in religion. Certainly
we can always learn a great deal from
them, because a dogma originally had
some substratum of truth, but it was
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left behind as the world changed. | patwari

We have to take this problem in a
dynamic, living way. We learn from
the truths that are enshrined in old
theories, but we always try to keep
in touch with the changing world.

. Now, planning should be that. And
if it is that, what you plan today may
ot be wholly up-to-date  tomorrow,
It has to adart itself to changing circum-
stances. Therefore, if you approve
of this Five Year Plan today and some-
thing happens a year later or two
years later which makes you think
afresh, we think afresh and change it.
Well, Sir, after 2 1/2 years this Plan
's sought to be finalised by the Planning
Commission and it has come up before
Parliament for approval. Yet there
can be no finality about this at any time,
and it has to be a changing, dynamic
thing—changing in approach, chang-
ing actually in the way it is given effect
to, changing in accordance with popular
reactions to it. It is from this point
of view that I would like this House
to consider ‘t. It is, if I mav repeat,
the first effort in an uncharted domain
—almost uncharted—because planning
means full information, full data, full
statistics, and we have not got them.
The first thing before one plans is

to get as much information as possiple.

That we have not get. Take a subject
like food, of the most essential impor-
tance. We have relied for statistics
about food production on the reports
sent to us by State Governments;
State Governments have relied on the

reports sent to them by District
Magistrates;; District ~ Magistrates
have relied on the reports sent

to them by patwaris. So, the Govern-
ment of India issues big reports based
on statistics collected by the Indian
Council of Agricultural Research.
They have produced the statistics—
the Indian Council-—which have been
carefully examined and tabulated.

SHR1 H. D. RAJAH (Madras): But all
are false. ’

SHrRr JAWAHARLAL NEHRU :
Well, T wouldn’t go so far as that but
I venture to say that in the final analysis,
you reach the patwari there, and

|

[ COUNCIL ]

Five Year Plan
And

1974

an untrained patwari. if the

SHrI H. D. RAJAH : Sir, one minute
to interrupt ? So far as the patwari is
concerned

MR. CHAIRMAN : Let the Prime
Minister continue.

SHrRI JAWAHARLAL NEHRU
The hen. Member has been touched
in a tender spot. So that the honest
patwari, f he makes a slightest error.
it is magnified. There are innumer-
able patwaris and in fact we get data
totally unreliable—not false, but totally
unreliable. In fact the latest attempts
at collecting data more scientifically
have been made by what is called the
sampling survey method, which is the
modern method, giving fairly precise
results and fairly rapid results and we
have only yesterday or day before
vesterday, I believe, received the first
report of this sampling survey of varjous
things including food—a very illumi-
nating document no doubt—and at
some time or other presumably it will
be available to hon. Members too,
not just yet.

......

Now this Report gives information
about food consumption and food
production, which is very far remote
from the other data that we have had
thus far, about anything—from 20 to
24 per cent. different—a big difference.
It immediately colours our whole view
of the food problem.

Now, as I was saying, our planning,
except in a school-boy debating way,
has to be based on facts and statistics,
not on theories, not on our urges,
not on our desires. Of course desires
come in and urges come in. And we have
not got enough statistics. Of course
we have got some and we have to
get along with what we have. We
cannot give up planning and wait for
a few years to get statistics. We have
and we are trying to build up this
collection of properly scientific statis-
tics and in this matter, although we -
have not gone far in extent, we have
even now a fairly high reputation ‘n
the world in regard to quality, if not
quantity.  Therefore, there is- no
reason whv we should not do it well.
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And again we
whole of India. Ouars is a federal
structure with a large m:asure of
autonomy with th2 States,"eacii State
pulling in its owa direction, each State
naturally thinking, more of itself than
of others. Take th: food probl:m
again. ‘There is always the diffi:ulty
batween the surplus States and the
deficit States. The surplus States
have the surplus viewpoint, the deficit
States have the dficit viewpoint.
And it is not easy to combine the two.
We have tried it, and I must say that
the States h2lp us very much, not that
tney obstruct. But generally th»
approach is bound to b: different,
so that this drawing up of a plan had
to m:zet with a large numb:r of hurdles
throughout and if as a result it is not
as precisz and as adturate as it ought
to be, it is not surprising,

Frankly sp>aking, I am astonished at
the fact that we have produced this
docum:nt, in the form that we have
produced it and with the material that
it contains. I am surprised at the
m:asure of success wa have achizved
m spite of all those difficulties that we
have had to face and so, I would beg
of this House to consider this Plan

with this background. Be critical,
b> condemaatory by all means. We
want to get going with it. We want

to improve 1t. At the nexi stage—
whenever it is—w.> want to improve
it, in th= procsss of giving eff:ct to it
and all that. Buat I would beg of the
Hoise not to procced in coxsileriag
this documant 1n a theoretical way
of what we like to have, bzcause we
want many things to happen which
at th® mo>m:nt are ndt witun our
control, but to see it in a praciical way
—of cours: to bagia with—by considar-
ing th2 objzciives that have b.en lad
dowan 1a the Plan, the general princinles
and objactives, bccause they govern
the winle Plan. If you agcee with
those, then the rest, to a large exient,
15 detail—very important, navertholess
dotail—and the rest also is not only
d:tail, bat a large part of that detail
is som:thing to which we are bound
hand and foot by past comim:nts.
We cannot got out of it, for instance
our nver valley schm>s and oth~rs.
56 C.S. D.
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have to plan for the | Many hon. Members often have said

and no doubt will say: “Oh, you
must pay far greater attention to small
schems, small irrigation schem>s.”
Well, for my part, I entirely agree with
them. But I cannot wipe out the great
river valley schemas that we are taking
up, we have taken up and we mmght
have to take up still, because we have
to think in terms of the balanced de-
velop nent. Small s hemos are very es-
sc t1:] aad from the pomnt of view of
pure azricultural dev:D>pmenr, a large
number of small schemzs, may be far
more profitable than a big river valley
schem=. That is pecfecily true.
We should therefore lay stress on that,
Nevertheless, there are other factors of
a big river valley scheme of essential
and basic importanze. The river
valley schem= is not m-rely important
in agriculture, but it is a basic picture
of the future problems and we must
kzep that basic picture of the future,
Because, the river valley scheme is not
merely important from the irrigation
poiat of view, but aiso for hydro-
electric power which is essential for a
nation’s development. A nation’s
strergth is measured by the power
resources it has. And India is
terribly poor in that. The other day—
I do not know what the position is
now, but a few years back—I was told
that one factory in Canada producad
more pewer than what the whole of

India produced. One factory in
Canada, nn deubt a big factery.
S9, you can see our backward-

ness by that and it is necessary to
increase cur pcwer resources. You
are not going to do it very mmch by
these small sciemss. You have to
have biz schmes and also when you
have this big schem», you can develop
industry there—and 1t becem:s a way
of daveloping industry and many other
things.

Now again, most pcople agree that
agriculture is impertant. -Nevertheless,
criticism is offered that in this Plan
we have not paid erough aftention to
industrial developm:nt. It is a iust
criticism and yet unjustifiable. We
want industrial development bacause
essentially our Pving standards will
_go up only by industrial developmeat.
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i things. Therefore, if you want in-
[Shri Jawaharlal Nehru.] dustrics, we lave to concentrate on

But how are we to have industrial de-
velopment. On what foundation, on
what basis are we going to have it ?
If agriculture is not stable there will be
no foundaticn for industrial deve-
lopment. It js essential, thercfore,
from every point of view that first
attention should be paid to agrlculture
in all 1ts forms, including land policy,
improv:ment in metbods of agricul-
tural production, etc., whatever they
might invclve. Our production, as
the House must know, is terribly low as
compared with other countries. What
we produce per acrc is very little,
and the problem before us is of course
expanding our cultivation but much
more intensively improvirg our pro-
duction. Therefore, agriculture be-
comes mmportant. It does not matter
how much importance you attach to
industry—and we dc attach impor-
tance to it and I say that without
industrral development, industrialisa-
tion, you will not really raise living
standards adequately—but you can-
not advance industry without having
agriculture en a firm basis. In fact,
all these questions cannot be considered
separately from one another. The
whole objective of the planning 1s
having a balanced outlook, balancing
one with the other. You cannot
proceed along one front only. You
will be held up if you de not go ahead
on the other fronts also. Therefore,
in this Plan first attention is paid to
the food problem, the agricultural
problem. A good deal of money is
sought to be spgat for the improvement
of agriculture, on major productlon in
agriculture. The river valley schemes
alsc, of course, help industry greatly.

)

Next, we come to industry. In in-
dustry, it would be easy, terribly easy,
to put up a fairly large number of
factories producing consumer gcods.
It would not cost too much. It would
be showy, but thcse factories of con-
sumption goods would depend on the
basic industries of other countries.
We could not be wholly independent
in the matter and we would be terribly
dependent on other countries even for
our machines and for other important

those basic industrics, key industries,
mother industries, call them what you
like. We want iron and stcel. We
have got to go ahead with iron and
steel. We want the basic industries,
the chemical industry and tke others.
We have to go ahead with them. When
we go jn for those basic industries,
they take a lot of money and they pro-
duce recsults after somes time. They
de net produce results immediatzly.
So, your monecy gets twed up, just as
your money is tied up in the river valley
schemes. In fact, the process of in-
dustrialisation in every country has
involved putting in a great deal of
your resourccs into sotr ething which
does not yield dividends for a ccnsider-
able tim-~. Tharefore, it bcomss a
great straia on th» crunry, ani the
mare ranid th: inda,trialisalm, the
greater_is the sirai1, a1l azain to go
back to waat I said, one will liave to be
pcepaced to brar thlt strain. To what
extent that strain can be borne depends
upon the people of the country, upon
the Government of the country, but
there is a limit beyond which people
cannot bear. Thcy crack ur. Peorle
bear much more in authoritarian re-
gimes but there, they are forced to
bear more. In a democratic set-up
you may have to go a little more slowly.
You cannot industrialise without that
strain, unless you industrialise with
money {flowing from outside, with
foreign mcney, foreign aid even though
other evils flow which I would not go
into now, but it must be recognised
that  industrialisation means strain,
means blocking up your resources for
future good and if you do that before
firmly entrenching yourself on the
agricultural sector, you are lost, be-
cause this strain would immediately be
felt by the vast agricultural population
and the whole thing will crack up.

Now, talking about industry, in this
Report we have indicated that there
should be a public sector and a private
sector. It should be remembered
that even now the public sector in
India is fairly extensive, fairly impor-
tant and .iuring the last three years
it has been growing fairly rapidly, but
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apart from that, it is our intention
that it should grow; it is cur intenticn
that the public sector should progres-
sively grow at the expense of the
private sector but only rrovided that
we are not, as a theory, giving effect
to something which we like but when
we ar: prepared to do that with ad-
vantage to the country, that is, whrn
we are not only prepared but whrn
it will be advantageous to the country.

You remember also that the private |

sector itself, if T may say so, is not
entirely private, or even if it is private,
it is not cntirely governcd by the
theories of free enterprise and the
like as is feared, bccause the whcle
conception of a planned economy is
that the private sector itself is to a
large extent controlled, i.e. brought
into the four corners of the Plan. If
any part of the private sector wants te
go outside the Plan, it cannot te per-
mitted to do so. It will break the
Plan. It bas to functior within the
steel structure, the steel framework,
of the Plan. Within that it may have
freedom. Then, again, the question
arises, must arise, in regard to profits,
dividends, etc. just as it arises in regard
to wages, salaries, etc., that there must
not be profits above a certain l:vel.
In ttese matters, therefore, the private
sector itself is not so terribly private
and uncontrolled. There cannct be
any uncontrolled sector, free sector,
comrletely free sector or loissez faire
ccoromy. That theory, if I may say
so, is as dead as the 1g9th century, and
even those countries which talk a
great deal about it, if you examine what
they are doing, are themselves getting
away from it with fair ability in large
sectcrs of their cconcmy. So, in this
Report we aim at progressive socialisa-
tion. Whatever we say, we say
moderately and rightly so, because
we do not want to say more than we
can do but we would like to do more
whenever it b comes feasible or possible,
and I would like to draw your aften-
tion to scme parts of the first four
chapters or so, to what we have said
mm regard to banking and insurance.
We are not touching banking and in-
surance at the present moment, but
it is clear that banking and insurance,
just as everything else, must be
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thought of in terms of the Plan, in terms
of building the Plan, of helping the
economy ir the Plan.  Further, great
changes may have to be brought about
in them towards specialisation etc.,
but we dop’t suggest that rositively
there but we do say that that is a thing
which has to be looked into not neces-
sarily aftcr the period of this Plan but
even during the period of this Plan if
necessary.

So I have tried to place before the
House, if I may say so, the broad
features, not of rlanning, but to some
extent, of the Plan without going into
full details. This Plan is based on the
Draft Plan, Draft Outline as it was
produced some 16 months back and
which has been considered by the
country for over a year, criticised,
commended and sometimes con-
demned and since then the Planning
Commission has consulted all manner
of groups and parties and vicwpoints
and associaticns, as many as they could
reach. In effect, therefore, this Plan,
for which, of course, the responsibility
is that of the Planning Commission
only, is ip effect a Plan which is some-
thing much more than that produced
by the Members of the Planning
Commussion. We have been n cons-
tant touch with the State Governmepts.
There is, as the House pcrhars knows,
what is called a National Development
Council, consisting of all the Chief
Ministers in the country and some
Ministers here and the Planning Com-
mission that has already considered
this Plan and gencrally approved them.,
So we have been in intimate touch
with the State Governments. Apart
from that, we bave been in touch, as
I said, with other organisations and
groups representing  different  view-
points. I don’t mean to say that we
have accepted everything that they
said—that was impossiblc—b:cause
they themselves were in conflict with
eack other but we had paid due
attention to everything that was caid.
It does not matter from where it came
and we tried to profit by it and ir so
far as it is possible for us to include 1t
in the Plan. Naturally we could not
put in completely contradictory ap-
rroachcs. ,
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Therefore, T claim that this Plan is
in a scnse a joint plan to the making
of which vast numbers of pecople in
the country have contributed. So far
as the Draft Outline was concerned,
it was apart from those whom we
consulted—and I was happy to find
in my rccent travels how in many
schools and colleges, it had become
some kind of a basis for considering
the problems of India and thus we
have been making the people of India
planning-conscious which is impor-
tant from many points of view, from
the point of view of plan cf course,
but more so from the poict of view of
making the people think of this entire
country of ours, of its varieties and
problems and think of them finally as

“one integrated problem. That is to

promote them to think of the unity
of India in its variety and diversity.
So I submit this Plan before this House
and I trust that this House will approve
of this Resolution that I have put for-
ward not mcrely, if I may say so,
passively but enthusiastically.

Mr. CHAIRMAN : Motion moved:

That this Council records its general appro-
val of the principles. objeciives and program-
me of development contained in the Five Year
Plan as prepared by the Planning Commission.

T shall ask the movers of the amend-
ments to move their amendments at
this stage and take up the Resolution
a1d the amendm nts for discussion
later. -

Sur1r H. D. RAJAH : Sir, I move :

That at the end of the. Resolution the
following be added, namely :

“but considers that the rcpert must be so
modified 28 to csriy cut the Five Yecar
Plan without waiting for any externel borrcwe
ing or aid of a nature which willinfringe upc 1
the independent status of our country.”

{ COUNCIL ]

Sert H. C. MATHUR (Rajasthan) :
Sir, T move :

That st the end of the Resolution
the following be added, namely :

“but this Council regrets to note that the Plan
has neglected the development of underdeve-
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Suri  KISHEN CHAND (Hyder-
abad) : Sir, I move:

That at the end of the Resolution the follow-
ing be added, namely :

“put is of the opinion that the plan—

(a) does not provide suitable steps for the
early establishment of a ‘welfare State,;

(b) does not suggest adequate measures for
raising sufficiently the standard cflivirg of the
rural population frem its present low level and
assuring full employment to all perscns ; -

(c) does not embody prop r mcthods for
financing the Plan by nationalisation of key
industries and banking institutions and dces
not make enough use of deficit financing for
this purpose.”

SHrRI P, SUNDARAYYA (Madras) :
Sir, I move :

That in the Resolution

(i) for the word “principles” the words
«princiyle of Naticnzl Ecenemic Planring, but
regrets that” be substituted ; and

(ii) the following be added at the end :—

“do not materially change the conditicns of
our pecople’’.

Sur1 B. V. KAKKILAYA (Madras) :
Sir, I move :

That in the Resolution for the words ““records
its general approval of”” the werds “having
cmsidered”” be substituted ; and at the end
of the Resolution the follewing be added,
namely :

“regrets that the Plan does not prcmise the
ending of the cxploitation of British cepital
which is one of the main czuses of India’s
backwardness and poverty.”

Sir, I also move:

That in the Resclution for the words “rccords
its genecral approval of” the words ““having
consideired”’ be substituted; ard at the end of
the Resoluticn the fdllewing be added,
nam.ly :

“regrets that the Plan does not premise any
democratic  transformaticn, pelitivei s¢nt-
nistrative or economic, but on the ccntrapy
seeks to perpetuate the present state of affairs.,,

SHR1 K. L. NARASIMHAM (Madras)
Sir, T move :

That in the Resolution for the words “rccords

its general approval of’’ the words “having

loped areas and has ignored sound and accept-
i considered’® be substituted; and at the ¢nd  of

ed principlesin this r_spect.”
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the Resolution the following be added,1 . That in the Resolution for the words “records
namely : 1gs general approval of” the words ‘having

considered” be_ substituted; and at the end
of the Resolution the following te added,
namely :

“regrets that the proposals contained in the
Plan will not release the productive forces,
industrial or agrarian, for the utilisation of the
natural resources of the country,”

|
|

“regrets that the Plan does not seek to pre-
vent the flow of the profits earned by foreign
SHrRi S. N. MAZUMDAR (West | owned concerns out of the country and make
Bengal) : Sir, I move : them available for financing the development
: ’ : i schemes.”
_ That in the Resolution for the words “‘records ‘
its general approval of’’> the words ‘‘having
considered’’ be substituted; and at the end of
the Resolution the following be added, namely ;

Sir, I also move :

That In the Resolution for the words “records

“regrets that the proposals contained in the | its general approval of”’ the words “having
Plan will not bring about the rehabilitation ' considered’’ be substituted; and at the end
of the refugees, promote education or improve | of the Resolution the following be added,
the health services.” | namely :

SHrI B. GUPTA (West Bengal) : Sir,
I move :

That in the Resolution for the words “records
its general approval of’’ the words ‘‘having
considered’’ be substituted; and at the end of
the Resolution the following be added,
namely :

|

“regrets that the proposals contained in the
Plan would not lead to the industrialisation
or the economic advancement o’ the eountry,
but would, on the contrary, bring additional
burdens on the people and increase the country’
economic dependence.”

Suri B. RATH (Orissa) : Sir,
move —

I

That in the Resolution for the words ‘‘records
its general approval of”’ the words ‘“having
considered” be substituted; and at the end
of the Resolution the following be added,
namely :

‘‘regrets that the Plan promises the intensified \
exploitation of the workers and pecasants as
well as increased taxation and other financial
burdens on the people.”

Suri B. V. KAKKILAYA : Sir, I
move :

I
That in the Resolution for the words “records (
its general approval of”” the words ‘‘having
considered’”> be substituted: and at the end
of the Resolution the following be added, |
namely : |

“regrets that the Plan does not seek to develop-
transportand communications between differ-
ent parts of regions speakingthe same language
but separated under different State Adminis-
trations and that the Plan does not contemplate
unification of such linguistic regions.”

Sur! K. C. GEQRGE (Travancore-
Cochin) : Sir, I mave :

_“regrets that the Plan paysgvery little atten-
tion to the developm:nt of under-developed
regions.”

SHrr S. MAHANTY (Orissa) : Sir, I
move :

That at the end of the Resolution the following
be added namely :

~

But regrets—

(i) that the administrative machinery pro-
posed to be set up, under the aegis of Gov-
ernment officials, for the execution of the
Plan is entirely inadequate for the purpocse
and is not in keeping with the democratie
temper of the times ;

(ii) that the distribution of the plan is not
equitable, nor does it offer adequate oppor-
tunities for raising the standard of living
in backward States; and

(iii) that for the financing of the Plan items
of taxation suggested in the States sector
will result in increasing the burden on the
weak shoulders of the poorer sections of
the society, which are groaning under
the weight of the present taxation.”

Sur1 B. C. GHOSE (West Bengal) :
Sir, I move : —

That at the end of the Resolution the follow-
ing be added, namely :

“but is of opinion that the Plan—

(a) maintains, by and large, the ststus quo
and does not envisage measures nor provide
institutional patterns necessary for the
establishment of a socialist society ;

(b) does not assure full employment; and

(c) does not provide a suitable machinery for
the formulation and the implementation
of the Plan,”
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That at the end of the Resolution the follow-
ng be added namely :— ‘

‘G regretc—

(2) that the Plan does not provide for ade-
Quate machinery for its implementation;

(b) that the Plan does not indicate the ad-
miaistrative and financial control over the
Proposed expenditure ;

(c) that the Plan does not envisage the in
tegration of Defence with socio-economit |
Planning, which is the essence of man-
Power mobilization in modern times ;

(9) that the Plan has nothing to enthuse the
masses of our countrymen ;

(€) that the Plan gives no indication of train-
ing the Defence personnel and rehabilitat-
Ing ex-servicemen in the proposed socio-
€Conomic drive ;

(f) that the Plan discloses no programme for
Manufacturing srotes, equipment and other
defence requirements in this country ;

(g) that the Plan has not considered the vast
passibility of utilizing the Chilka-Gopal-
pur area not only as a defence base to pro-
tect the East Coast but also for coastal
industries and tie development of agricul-
ture ,

(h) that the Plan gives no indicztion of utiliz-
ing the Hirakud area with its vast mineral
and hydro-electrical possibilities, along with
the ‘protection it affords from  possible
enemy «ttack for locating Defence Industries,

(i) thatthe Plan d:es nottake proper accour t

of the dangers besetting our socgal life and
stability through the repercussion of the
policy and means whereby it is expected
to be carried into effect,

- [COUNCL]

Mr. CHAIRMAN : Amendment No,
17is disallowed because it is a dilatory
motion.

Syri P. S. RAJAGOPAL NAIDU
(Madrss) : Sir, I move:

That at the end of the Resolution the follow-
ing be added, namely :

-

«and having considered the same this Council
urges that provision should be made to in-
slude the Krishna Valley scheme as rccom-
mended by the Khosla Committee in the Five
Year Plan and take immediate and effective

eps for .the implementation of the same.?
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Sir, I also move :

That at the end of the Resolution the follow-
ing be added, namely:—

“and having considered the same this Council
urges that adequate provision should be made
for the housing of agricultural labour in the
rural areas in the field of social service.”

Sir, I also move :

_ That at the end of the Resalution the follow-
ing be added, namely :

‘‘and having considered the same this Council
regrets to find that no adequate provision

is made for medium and long term finance

to the agriculturists through co-operatives.”
Sir, T also move :

That at the end of the Resolution the fol-
lowing be added, namely :

“and having considered the same, this Council
urges that the Plan bé subject to review by
Parliament at least once a year, with a view
to adjust the Plan according to changing
circumstances that would be brought about by
the actual working of the Plan.”

Suri M. MANJURAN (Travancore-
Cochin) : Sir, I move :

That for the original Resolution the following
be substituted, namely :

This Councilis of opinion that the planning
envisaged in the Report of the Planning Com-
missi n Is Inconsistent with the historical
creative spirit of the toiling masses and retards
the process of the building up of new society
which will ensure equality of opportunity and
progress in terms of the Directive Principles
of State Policy contained in the Constitytion
of India.”

Mgr. CHAIRMAN : The main Rese-
lution and thc amendments are before
the House for discussion.

Sur!l B. C. GHOSE : Mr. Chairman,
although as compared to the Draft

Plan, the final Plan incorporates
no fundamental changes, yet it
registers  certain improvements in

some aspects. There is, for example,
a flarger expenditure provided for which
I belicve, will givel the Commission
wider powers of manocuverability a-
though bow the increased expenditure
will be financed will be a different
story. It appears also that the fina]
Plan has given some thought to pro-
blems which were overlooked in the
Draft Plan viz., problems of foreign

N



1987 Resolution re.
commerce and balance of payments.
The Plan has also shown some increased
awareness of land problems although
the fundam-ntal issues still await solu-
tion. In the second place, I agree
with the Prime Minister when he stated
in the other House that the Commission
bas laboured indefatigably. The huge
tomes it has produced i1s ample evi-
dence of that fact although whcther
the Plan should have been introduced
and presented in such bulk is a moot
point. In the third place I agree with
the Prime Minister when he stated that
the Plan has been widely publicised and
made the peorle more plan-conscious
although as I shall have occasion to
refer later on, this propaganda is rot,
in the form in which it has been made,
without serious dangers. I am afraid
I cannot agree with the Prime Minister
when he stated that this Plaz consti-
tuted the first attempt at presenting
an integrated plan covering the whole
economy. That honour, in all fairness,
should go to the Bombay Plan. The
Bombay Plan forestalled this Plan in
two respects—firstly it made people
plan-conscious  and
borated a plan with definite targets and
objectives. Having said thar, I feel
I have exhausted everything that I can
say in favour of the Plan and I have a
lot of things to say against the Plan.

Firstly, as the Prime Minister himself
has said, we have no statistics. The
Plan, therefore, must have been in
many respects unreal and I fcel that
the Plan has not also fulfilled all the
terms of reference that were referred
to it. One of the terms of reference
was this, The Commission was en-
joined to make an assessment of the
material, capital and human resources
of the country, and I submit, Sir, that
has not been done adequately. It is
also surprising that even though this
Government has been in power for
five years, it has not been possible
sufficiently to strengthen its statistical
agencies and machinery. We should
have had, after thee five-year period,
more reliable statistics on which to base
the Plan. In the absence of statistics,
it is not possible to formulate plans on
any sutisfactory basis. For,
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of statistics in many respects allows for
nothing more than observations of wide
scope.

In the second place, Sir, the Five
Year Plan presented tc us is a treatise
on what a plan should do. It is nothing
more than that. It is not a practical
rlan. It is a treatise on Indian eco-
nomies. Itis very interesting and help-
ful. Buk, I would have wished that the
idealistic and the wishful approach and
the practical approach were kept sepa-
rate and presented in two separate
volumes, so that it would have been
helpful to persons who wanted to study
the Plan only, not to cover suck a huge
volume. I believe that the bulk in

‘which the Plan is embodied is a very

strong argument against its practical
character.

Then, Sir, in the third place, in so
far asit is a plan, I believe, it is applic-
able only to the public sector although
the Prime Minister has stated—and it .
is also mentioned in the Plan—that the
public sector is going to be controlled,
but there will not be much more control
than we have experienced so far. In
so far as the Plan relates to the public
sector, it appears to me that it is not
much more than a list of public projects,
the majority of which were already un-
der exccution. It has been aptly stated
that a bunch of projects to be carried
out by Government with Government’s
own resourccs can hardly be considered
an economic plan.

Fourthly, Sir, it is extremely doubt-
ful whether in a market economy that
is an economy which is not totalitarian
in character and completely directed,
and with our imperfect knowledge of
resources and means, whether in those
conditiors, it is at all possible to plan
very far ahead except in respect of cer-
tain ma't’rs or in certain sectors such as
big irrigation projects, power stations,
nationalized industries and so forth.
The Five Year Plan, in the conditions
I have stated, can be no more than a
mere indication of aspirations. For,
national income, Sir, depends upon
many imponderables, such as pro-
ductivity, vagaries of nature, the trend
of trade and other things as well, A
whole
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cconomy under these conditions is no
more than a gamble. I wish the
Commission had emphasized this feat-
ure of the Plan,

Sir, these are certain general obser-
vations I have to make on the Plan, and
then, I come to some specific observa-
tions : Firstly, about the formulation of
the Plan. The Prime Minister tried
to make out that it was a Plan which
we might call almost national in charac-
ter. I submit to you, Sir, that this is
nothing of the kind. Only in the final
stages certain persons were invited to
'g?f,e their opinions and it cannot be
sald on the basis of that that it is a plan
which has been naticnally evolved.
How was the Plan formulated, Sir ?
It was only yesterday that I received
this answer to a question that I had
put down in relation to the present
machinery for the formulatioq of plans
at State and Central levels : “Plans
relating to different aspects of the
development are formulated at the
Centre by the Ministries concerned and
in the States by the departments con-
cerned. In the Central Government pro-
posals are considered by the Planning
Comnussion and the Finance Ministry
before decisions are taken by the
Government. In the States, as a rule,
they are considered by a State Deve-
lopment Committce which consists of
the Chief Secretary, Deveclopment
Commissioner and other departmental
Secretaries before they are approved
by the State Cabinet. The plans of
both the Central and the State Govern-
ments have now been brought together

in the Five Year Plan”. Sc, it indicates, |

Sir, that the Plan has becn drawn up
by the Secretariat officials working in
their cloistered preserves and this is

particularly so at the State Jevel, and I |

submit, Sir, undcr the circumstances,
it cannot be considered a National
Plan.

SHrR1 GOVINDA REDDY (Mysore):
Has not your party been represented ?

Surr B. C. GHOSE : I mentioned
the fact that all the parties were invited
at the final sfiges to give their opinion,
but they had 00 part or power in the
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formulation of the Plan. No party
bad any power in the formulation of the
Plan. It was a plan formulated by the
Government,

AN HoNn. MEMBER : By the Mem-
bers of the Planning Commission.

SHRI B. C. GHOSE : The Planning
Commission was appointed by the
Government,

In the second place, there is no
satisfactory machinery for implemen-
tation of the Plan. I was surprised—
I am sure you would have been sur-
prised also—at the answer that I
received yesterday in reply to a certain
question about implementation of the
Plan, that I had put down. Although,.
Sir, nine months had elapsed since the
end of the first year of the Five Year
Plan, the answer to the question of
‘Implementation’ was that ‘“‘up-to-date
information was being ascertained from
Central Ministries as well as from the
State Governments’’, which means that
the Government does not really know
anything as to how the Plan is being
implemented. Can you, under these
circumstances, say, Sir, that the Gov-
ernment is very serious about this Plan ?
It appears, Sir, that the intention of the
Government is to devote the first five
i years to planning thePlan and at the
end of the five years, probably, somc~
thing in the nature of a plan will emerge..

In the third place, I have to say some-
thing about the rate of industrial deve-
lopment to which the Prime Minister
had also referred. Nobody suggested,
Sir, that agriculture should not im-
" prove. Nobody suggested that indus-
| tries should get everything. The main
| question is as to how a balance should

be struck and I submit, Sir, that the
" emphasis which has been placed on
| industry is not sufficient. Here, a
comparison with the Bombay Plan 1s
‘ interesting. In the first year of the
} Five Year Plan—of what is known as
|
!

the “Bombay Plan—36 per cent. of
[ the expenditure was to be devoted to
| industry and 14 per cent. to agricultute
' and in’ this Five Year Plan, industry
j gets 84 per cent, and agriculture as

such, 17.4 per cent. Ifyou take certain
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..other projects relating to agriculture,
it comes, according to my calculation,
to 25.5 per cent., although I found in
an article by Professor Vakil that the
amount allotted to agriculture consti-
tuted 38 per cent. of the total expendi-
ture. I am not quite sure of that
figure, ‘

SHrRI GOVINDA REDDY : Includes
development also.

SHrr B. C. GHOSE : But, to make
the comparison more comparable, it is
necessary to add to the expenditure on
industry in our Plan, expenditure on
major irrigation projects and power.
If you take that, altogether the expendi-
ture on industry comes, according to
my calculation, to something like 27.4
per cent., whereas in the Bombay Plan
it was 56 per cent. The effect of this
on industry, on national income and,
therefore, on capital formation, has to
be very seriously considered. It would
appear to me doubtful if the expecta-
tions in the Plan under these heads
would be fulfilled.

In the fourth place, I should have
liked the Planning Commission and the
Government to be more explicit in their
attitude towards the problcm of cen-
tralization or decentralization. As the
Prime Minister has said this morn-
ing, human beings are becoming more
and more machine-ike and we should
try to stop that process. That
can be done only by a process of de-
centralization in all economic activities.
But there is no clear indication of that
policy in this Report. For example,
with regard to the future of small and
cottage industries a list of possible
alternative policies is indicated on page
82 of this Report. But no clear-cut
d®ision is laid down. Sdr, it is a
characteristic feature of this Plan that
whenever any complicated issue is
presented, or presents itself, then, it is
by-passed—the final decision is by-
passed and nothing clearly is said about
that,

In the Five Year Plan that is placed
betore us, there is no prospect of an

egalitarian society emerging at the end-

of the five-year period. We do not
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know what will happen even after
twenty-seven years in spite of the
Prime Minister’s statement in favour of
evolving a classless society. Because
as you will realise most of the economy
—the major portion of it—will be under
private enterprise. And, it may be
quite possible that the disparities of
income will, instead of decreasing,
increase at the end of the five-year
period.

There is also no scheme for taking
the question of full employment into .
effective consideration. Of course,.
the Planning Commission has not
approached that problem from that
point of view. All that it states is that
if certain public works programmes are-
undertaken, then employment will in-
crease.

——

Then, Sir, what is the objective of”
the Plan ? It states that the income— .
the per capita income—is to be doubl-
ed in twenty-seven years’ time, that
is, by 1977, and at the end of the first
five-year period, there may not be any
incrcase in the per capita income from
what it was in the prc-war period.
Now, Sir, is that an objective which is
likely to satisfy the common person,
the common man ? In twenty-five
years’ time, we shall probably all be
dead. We are not interested in what
will happen in 27 or 30 yecars. In the
next place, the Plan does not assure
an integhated price policy for agricul-
tural and industrial goods. Nor docs
it state spccifically that minimum prices
may be fixed for agricultural produce.
I do not want to elaborate on that point.

Lastly—no, Sir, I have two points
more—I have to say something about
Finance. I am sure that the Planning
Commission ifself knew that it was
their weakest point. It is all based on
certain assumptions. If your assump-
tions come correct, you are all right,
But even if the assumptions come true,
there is a gap of 655 crores. What I
wanted to say first is that the revenue
surplus calculated to be obtained at the
Centre and the States is extremely
problematical, particularly ingregard to
the States. On this, the Report itself



Resoliution re.

1993

[$hri B. C. Ghose.]
says that it would appear that the task
. of organizing the finance required for
implementing the Plan is, by and large,
yet to begin at the State level. The
revenues of the State Governments
have been ricing for the last two years
but expenditure outside the State
plans has bcen more than absorbing
these increases. It would appear that
there has also been a tendency for
schemes outside the Plan to be taken
up in addition to those already in it.
In the circumstances, I cannot imagine
how the Planning Commission can
consider that it will have that amount
of revenue surplus in the States as it
expects.

Then, Central revenue surplus is also
extremely problematical, because it
depends on terms of trade, customs
revenue, vagaries of nature, famine and
so forth. .

_ Then the Commission has not taken
into account the effect of the likely
award of the Finance Commission.
In so far as more money may have to
be paid by the Centre for purposes
which are not developmental in charac-
ter, that will make another inroad on
the resources that we have.

Then, est:mate of borrowings appears
to me to be rather optimistic. But
even assuming that all these were to
prove all right, even then there is a
gap of 655 crores of rupees. And how
are we going to fill the gap ? External
aid, increased taxation or deficit financ-
ing ? It appears to me that we have
drawn up the Plan and we are hoping
like Mr. Micawber that something will
turn up at the right moment. I do
not want to say anything about external
aid because that will have a full dis-
cussion, I am aware, although, 1 wany
to say this much—that so much de-
pendence on foreign countries does_pot
appear to be conducive to our
interests, whatever the Governnient may
say about there being strings or no
strings attached to such aid. About
taxation, I do not think that there is
very much scope for large resources

being obtained from fresh taxation.
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The only weapon that is availatle is
probably the death duties. Altout
deficit financing T could go on talking
for an hour and not finish the question
of deficit financing.

Suri GOVINDA REDDY : On
the discussion of the Plan, do you
have any planning regarding the
lengih of speeches ?

MR. CHAIRMAN : Yes.

Suri C. G. K. REDDY (Mysore):
It has already been planned.

Sur1 B. C. GHOSE : About deficit
financing, every economust knows the
theoretical grounds, the theoretical con-
siderations which might make deficit
financing not harmful. But I need not |
exrlain, I am quite sure, that the war
and post-war experience have shown us
the dangers of deficit financing, and un-
kess we have an administrative machinery
which can control the economy In
such a way that there will be no rise
in prices even though there has been
an increase 1n purchasing power, deficit
financing will always be dangerous
And I am definite that we have not that
machinery by which we can say that
we can insulate our society against the
dangers of inflation. Under those con-
ditions it will be extremely undcsirable
to resort to deficit financing, because it
will upset the basis of the Plan irself.

Sir, I had stated at the outset, that 1
would have wished that so much fan-
fare had not accompanied the prepara-
tion and presentation of the Plan. Itis
not a Plan in any real sense of the
term, unless we say that any measure
of control or of copscious choice or
sclection entails planning. Not ®hly
is it not a plan on the Russian model—
I am aware that nobody, including the
Government, claims that it is—it is not
a pl.n even in F¢ comparatively Irc§:
sense in which the Labour Govern-
ment 1 Britain is recognised to have
taken recourse to economic planning.
It 15 not a plan primarily because it is
not imbued with any defimte social
purpose and direction. A mere re-
ference to the directive principles of
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Stete Policy in the Constitution is not a “
sufficient cbjective to convert a list of |

public schemes or projects into a Plan,
A mecre aspiration to establish a more
egalitarian society does not alco consti-
tute a sufficient social purpose or dircc-
tion. Even in the classical capitalist
countries, needs of the State arc pro-
bably reducing the extent of disparities
in incomcs, without, in any way, chang-
ing the essential capitalist structure of
society in those countries. The jm-
position of death duties does not by
itself make a capitalist society any the
less capitalistic, as the experience of
Great Britain has shown. What is
necessary is somc social purpose and
direction, which unfortunately, both
this Government angd the Plan lack.
What would you say, Sir, of a Plan which
would satisfy everybody—the capi-
talist and the vested interests on the one
hand, and the common people, the
workers and peasants, on the other ?
Onc may wax lvrical over such a con-
cept, but I submit it is not a feasible
proposition. It appears to me, Sir,
a polyglot Planning Commission could
not be expected to produce anything
but a hybrid plan, if you call it a Plan
at all. These circumstances have, 1n-
cidentally, placed on those of us who
belleve in democratic planning on
socialist lines, a heavy responsibility.
For, this rlan is being advertised as an
examyple of democratic planning. But,
peither in its concept, nor in its formu-
lat'on, nor in its implementation, is it
&sentially anything of the kind, Fur-
ther, hopes have been unneccssarily
roused which cannot be fulfilled. As
I stated carlier, Sir, the Plan envisages
doubling of the per capita inccme in
27 years. This is not likely to enthuse
the common man. On the contrary
it might expose him to a sense of frus-
tration, and probably make him lose
all confidence in democratic planning.
And, he may then be attracted by the
advocates of extremism. That is why
I wished the Gevernment had not made
so much of this pedestrian programme
of economic development, which they
call a Plan, and roused expectations,
which, for one thing, cannot be justi-
fied by the Plar, and cannot, in any
case, be fulfilled. It will therefore
devolve upon us to propagate the truth
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about the Plan, that it mcrely main-
tains, by and large, the szatus quo, that
it does not envisage any radical change
in the social system which alone could
bring about a welcome and appreciable
improvement in the econcmic conditions
of the common man that it lacks social
purpose and direction, so that people
may not lose all confidence in demo-
cratic planning along socialist lines,
and in a mood of despair be induced te
strengthen the forces of destruction.
That is the task we shall have to address
ourselves, the duty we shall bave to
discharge.

I P.M.
The Council then adjourned
for lunch ill half past two of
the clock.

'

The Council re-assembled after lunch
at half past two of the clock MR.
DrepuTy CHAIRMAN in the Chair.

SuriMATT LILAVATI MUNSHI
(Bombay) : Sir, I rise to welcome the
first Five Year Plan presented by the
Prime Minijster. Unlike many critics,
1 consider it to be quite a geod plan
and the information collected in this
report is very valuable. It 1s a kind of
an encyclopaedia on every subject.
It is a document of great merit which
at its back has labour of two years and
more. The information collected in
this report is very valuable. It is an
attempt in the right direction and any
criticism that the Members may have
to offer, it demands an appreciation of
labour which has been involved in
producing the Plan.

Sir, although the planning started
during the last two and a half years,
simultaneously with its functioning in
some projects, it has really started mary
many years ago. As stated by the
Prime Minister, Sir, there was the
National Planning éommittee of the
Congress headed by Pandit Jawaharlal
Nehru. It started, if I remember right,
some time in the year 1937 or 1938
and it had produced a large number of
valuable reports according to the circum
stances prevailing at that time. The
guiding spirit at both the places—in
the Planning Committee as well as in
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the Planning Commission—is one and
the same, namely, Pandit Jawaharlal
Nehru, although ke did it in different
capacities, before, as the President of
the National Congress and now as the
Prime Minister of Indja and the Chair-
man of the Planning Comirission.
There were one or two more plans in
between also in the field.

As I have stated before, this is a very
good plan ‘and very valuable informa-
tion is given in these two volumss.
However, one difficulty remains for
Mcmbers like me, that the planning
which took so many years to be pre-
pared cannot be properly read and di-
gested in a few days and so I make my
iemarks with great deal of hesitancy.
Under the circumstances, one could
only jump from subjcct to subject and
make a few observations on a few of
them and that also on a wery few as-
pects of those questions.

Sir, from the plan it appears tbat
abcut 44 per cent. of the money which
is going to be spent will be on
agriculture, irrigation and power, 25
per cent. on transport and communi-
¢ fons, 24 per cent. on special service
and rehobilitation, including education,
health, medical relief, scheduled classes
and tribes, housing and labour welfare ;
social welfare, compared to other things.
gets the last place in this planning.
Eight to nine per cent. is given to the
industries and tbe rest to miscella-
neous items.

The Planning is going to cost Rs.
2,069 crores and the expenditure is
distributed State-wise which is given
in the Report. Of these, 60 per cent.
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is going to be found by the Centre for |
its own projects and for assisting State °

projects like Bhakra-Nangal, Hirakud
Dam, Damodar Valley, Harike, Koyna,
Krishna, Rihar®tl, Chambal and Kosi.
The rest of the money is supposed to
be found out by the Statcs themselves.
The Central schemes are partly State
schemes and partly Central - schemes.
For instance, Railways, Sindri Factory,
Telephone Equipment and the Chitta-
ranjan Locomotive Workshop, come in
this category. Wherever the Centre

i ries.

I ive Year Plan

gives money to the States, in most cases
it is supposed to be a loan to be realised
in the long term. How much would
be realised and how much could be
realised, are matters for conjecture.
The expenditure is divided between the
Centre and the States and the domestic
rcsources available are estimated at
Rs. 1,258 crores, excluding Rs. 155
crores already received by way of cx-
térnal aid and with the inclusion of that
amount, the whole amount available
would be Rs. 1,414 crores. The
balance will come partly from sterling
balances which will be only to the
extent of Rs. 290 crores, as the rest of
the sterling balance will be needed to
back up our currencies,

So, the remaining gap of Rs. 555
crores, that is to say, a gap between
Rs. 1,414 crores: and Rs. 2,059 crores
can come partly from sterling balances
and partly from foreign assistance or
from taxation or loans or simply by
deficit financing. The deficit financ-
ing cannot be incuared beyond Rs. 290
crores because this will be against our
sterling balances ; but deficit financ-
ing is bound to give rise to some kind of
inflation. So far as raising of loans is
concerned, I wonder whether there
will be any scope fi r it because cven for
the initjal figure of Rs. 1,258 crores

| we shall have to raise loans.

Then take taxation. I wonder if
there is any more scope for taxation
beyond what we have imposed at prc-
sent. It is true that compared to other
countries our taxation is the lowest, i.e,

1998

only 7 per cent. but, Sir, we shoudd not

forget that in this country tax-paycrs
are very few compared to other count-
The average low income per
capita cannot bear any more taxation
and those, who can pay taxes are com-
plaining that they are paying through
their noses. Even now, we are trying
te tap every source, not leaving much
scope for the future taxation. We may
increase the production, but if we
deprive the people of the means of pur-
chasing, then the people are not likely
to be much elated about it. What we
purchased with one rupee before the
war, today costs more than five rupees.
A man having an income of Re. 100 per
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month now has the purchasing power '

of only Rs. 2§ on the pre-war level.
Even today, Sir, our production in
many sectors has increased, but the
purchases are less. We have more
cloth, but less number of buyers. The
other day I read in the papers that we
have morc cinemas but less number of
people who go and sce them. This
makes it clear that purchasing power of
the people is less. For instance, the
sales tax in Bombay, which had so much
of agitation, has affected the common
man a great deal, because ultimately

|

J

it is the common man who pays it.

After all, Sir, if we are planning for the
happiness of the common mar and if he
is not going to be harpy, then he will
not appreciate the merit of the Plan.

The deficit financing will also be a
doubtful factor,

if people have nc

money, we worlld not find people buying '

loans. These factors make us lean
more on the external assistance. If we
get a further sum of, say, Rs. 355 crores,
we can safely finance our plan ; but this
will also depend on our relations with
the countrics that give. The world
situation  js  changing every day
and ev ry hour and one can never
say hoew much the countries who
are able to g.v: today will be able

to give tomorrow and, God forbid, if |

the wotll is involved ir a war which,
in spite of so many pcace talks, cannot

be ruled out, the situation of muany

countri-s will be quite different than
what it is today. There may be a
desire on their part to give; but,
whether they will have the capacity to
do so is a different matter. Besides, we
do not know that the estimates given
today will continue to be the same
during all these five years. What-
ever projacts are alrcady undertaken
have shown that even during the present
peacc tim, the estimate fluctuated so
much that whatever money was pro-

vided was never enough. Now, we:

co not know that in the changing world
whatever we have provided today will
be found sufficient to complete those
prcjects  temorrow.  However, the
Prime Minister said today that even
the plans may change but, that is a
cifferent mattcr. I am quite awarc,
Sir, that there is also a Colombo Plan

|

|

.+ Then, I take the corraction.

~these foreign helps for
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and we hope to gct something from
that Plan too. According to the
Colombo Plan, we are likely to get
money as well as technical assistance
and whatever we are likely to get under
this Plan is merged in the Five Year
Plan. Sterling will be used for getting
goods ; sterling which we are going to
get for getting goods and the foreir

aid will also come in the shape of ma-
dhinery and goods. I do not know
whether this will cause any inflation.
We gain by the foreign aid if it is a
gift ; if it is a loan it is a deferred pay-
ment. But, in case we do not get
any reason
inflation is bound to result because,
either we cut down our plan which
will be difficult because it will be a
waste of all money which we would
have spent or we print more meney
and that starts the spiral of inflation.

However, the plan is reasonable
The planning depends mostly on our
own resourcss and let us hope that the
external aid visualised in the plan also
will be forthcoming and thore will not
be any hitch for getting it.

There are some m-~mbers, m mbers
like Mr. Ghose, who do not like the
idea of having external help. They
are afraid that there will be strings
attached to it. Personally, I do not

SHR1 B. C. GHOSE : I did not say
that.

Suri C G. K. REDDY : With &2
without strings.

SHrr B. C. GHOSE : I do not like
the cxtent, to which forcign aid is
being dependent upon.

SHRIMATI LILAVATI MUNSHQ:
I do
not sec that there is anything wrong
in getting help from the countries
whe are willing to give it. Even
Russia had taken loans from forcign
countries in initial stages. The
United States itself is an example of
development through foreign capital.
All .American capital Fad com> from
different countries and today it is one
of the most advarced coun:ries of the
world, not dependent upon any outside
help. Of course, cvery one agrees
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that there should not be any strings
attached to any forvign aid that we may
receive.  As a matter of fact, the con-
flicting pull from different sides which
is going on at the present mom~ft no
country can afford to hav: striny with
us, and sccondly supposing we don’t
take forcign aid, can we keep out of th=
world conflict which may take place
any momcnt ? It may be that it may
not take place at all. And if we do
not take when it is available, we are
the loscr. At the same time if we
tak: without sufficient caution it is
harmful. Besides, our Prime Minister
has again and again assured us that
he will never be a party to get any
help with strings attached. Today, Sir,
it is not one country which is helping
us. Countries that are helping us
are Canada, Australia, New Zealand,
Unitcd States of Am-rica and even
Norway ; there is a peculiar thing
about Norway. Norway not onlygave
the Government funds but it is raising
funds from its own public to the tune
of Rs. A7 lakhs. Our heart must go
out to a country like that which comes
forward to help us with this kind of
gesture.

Of Rs. 1,258 crores provided, thore
are 230 crores coming from the new
taxation by thc States ; but, there is
one danger with regard to this money
we have to guard against. I under-
stand that the States are spending
amounts, nct only on the planned
schema>s but outside schemss and so
ultimately, they may find themselves
short of money for planned schemes.
There is another thing we have to
guard aga‘nst. There is a danger of
inflation on account of release of so
much extra money in such a short
time that jnstead of the living index
coming down it may go up. People
may then ask, how they were better
off if they have to pay more for
their daily necessities instead of getting
anything more.

Then, there is a question of controls.
It is argued that controls are necessary
in order that we may pursue our
rlanning. In theory controls may be
good but in practice it is a debatable
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solution. On the grounds of principle
one cannot take any objaction to controls
but in practice it can bz objicted on
grounds of administration. It has
resulted in corruption, inefficiency,
human gread and red tapz. With the
controls for so many years our deficit
went on increasing with rogard to
ess:ntials like food and cloth:s. With
the rcolaxation of controls, we have
secn production going up in sugar, jute,
cotton and even food. After all, con-
trols are nece.sary for thes happiness
of human beings but now we are trying
to adjust human bzings to controls
so that we may go on prolonging them,
With all due respects to the cconomists,
on the whole, on= would like to say
thar control of everything and anything
beyond a certain point has affected
efficiency and integrity of human
beings. It is like an octopus, which
has killed the soul of many _people
as well as thrir initiative, and honesty.
So far, it has only increased the depart-
m-nts, jobbary, corruption, ineffi-
ciency and red tape.

As I said in the beginni g, there are
$0 many subjects in the Plan ani stch
a vast field is covered that one can only
pick out a few points at random during
the time that is available to any
Member.

First of all, Sir, now I would like
to take onc point from the Health
programmec and that js the family
planning. I am glad that our Govern-
ment is very keen to encourage family
planning but, then, I wonder, Sir, that
th? one way which can lead to the
family planning, has been avoided in
this Plan. In our country there are
so many pecorle whe are suffering from
leprosy, tuberculosis or madness or soge
other incurable diseases. The stegli-
sation of these unfit people is one of {[;'he
ways which will save our country
from the growth of feeble and_diseased
people. I wonder why our Govern-
ment has not taken this point into consi-
deration. Such people cannot look
after their children and may transmit
their diseases and increase the burden
of the whole society, generation after
generation. Ewen in the Family
Planning Conference this point was
urged. Here also, we are talking of”

I’
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family planning, and still in the Parlia-
ment when a private member brought |
a bill on the subj:ct of steiilisation of !
the unfit, Government disapproved of .
the bill and the member was ridiculed
by the Government as well as by the
Members. If this is the attitude of the
Government and the Members of the
Parliament on such a vital subject, I
wonder how we are going to have |
family planning. .

In the matter of education, I am glad
that our Government has recognised
the necessity of manual work and social
service done by the students. As far |
back as the year 1946-1947, I had .
moved a resolution in the Bombay |
Legislative Assembly for the conscrip-

tion of students on the following lines:

“That a scheme be instituted”, T am
quoting the relevant passage, “by
virtue of which those who appear for
the Matriculation Examination with the
exception of those eligible for higher
education or technical training in
Industry, Ccmmerce, Agriculture and
Medicine, be conscripted for serving
as teachers in primary schools in villages
or towns for a period of two years with
the salary scales prescribed by the
Government.

“That those who are exempted from
the compulsory service at the Matri-
culation stage, as mentioned above,
also be conscripted after graduation
in any service for two years to work
as teachers in Secondary Schools or
any Industry, Agriculture and Medicine
which may be constituted by the
Government provided they were not
required to join any compulsory mili-
tary training instituted by the Govern-
ment.”

This question was debated for a long
time in that Assembly. The Bombay
Government appointed a Committee
on that which recommended only the
voluntary social service. This idea,
independently of my resolution, of
course, found favour with Maulana’
Sahib, if I remember aright and the
Prime Minister also in some of his |
speeches recently preached the same |
idea. This idea was approved by !
Gandhiji too, when I referred tke
matter at that time to him, and now \
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I am happy to find that this idea finds
favour in this Five Year Plan.

Now I jump to the subject of social
welfare. Here also I am happy to
find that it is recognised that the pro-
tection, care, shelter and rehabilitation
of women are not adequate in the
couniry and cases of neglect are fre-
quent. Tt says that there is a need
for more institutions to be organised
by local self-governing bodies and
private social agencies and that the
personnel for regulation, inspecction
and control of homes should be under
the management of trained personnel.
Such homes should provide shelter,
medical aid and assistance for marriages
and there is need to strengthen existing
specialised and private agencics like
the vigilance associations and societies
for the prevention of traffic in women.
I am so very thankful to the Govern-
ment for including this comprekensive
programme in the Five Year Plan.
I hope, Sir, that they will be equally
ready to help schemes of the above
description.

There have been speradic and locee—
lised efforts at the amelioration of
women’s condition but no sustained
effort has been made. In a large
number of cases, particularly in the
poor hd lower middle classes, women
have been assigned an inferior position
and not given their rightful place in
the home and in society. Many
women, either due to poverty or youth-
ful exuberance or due to illtreatment,
fall victim to the guiles of vicious
members of the society and are exploit-
ed. Tt is good that society and the
Government are becoming aware of
this huge problem.

®

The programme of child welfare
is equally necessary and finds an ade-
quate place in the Plan. Family and
youth welfare also did not escape the
attention of the Planning Commission
and these are some of the subjects
to which they have devoted their
attention.

During the many years that I have
been in public lif:, it is my good
fortune that I have had opportunities
to get myself associated with the insti-
tutions working for all these and a
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number of othar causes. From my
personal experience I can say a numbrr
of things with regard to these problems,
but I am sure I shall get some cther
opportunity of doing so at the appro-
p-iate time.

The cnly thing in conclusion that
I would like to say is that we have now
before us a big Plan and our Govern-
ment is anxious to implement it. The
cnly thing about which I am afraid is
that we may not get the right type of
perscrinel for doing this work. Tt is
rot cnly the moncy but also the right
type of people who are needed for
working out these plans. The paucity
cf tra‘ned personnel—personnel with
a missionary spirit—is the rock on
which many of our schemecs have
fovndered. It is not only education
in sccial welfare that provides the right
type of personnel. I have seen quite
a nvmber of graduates of the social
welfare scheols who are supposed to be
traincd in this kind of work but are
mercly treating social service as a
profession rather than as missionary

‘work. So many tinrcs there is a con-
flict between ideology and exigencies
of sitvaticns. QOur cxperience in the
past shcws that we have spent a large
stm of money on many projects Fith-
out getting the desired results. I
Lope thr Government and the Planning
Ccemrmiission will guard against this
dangcr and  successfully  implement
these plans.

Sir, I congratulate the Government
end the Plarning Comm ssion on having
rreduced a Plan which takes notice
of so many problems and shows the
way to tackle them. -

SHRrI P. SUNDARAYYA (Madras) :
Sir, tke idea of a national economic
plan, as the Primc Minister himself
stated n the other House, has caught
the jmagnation of cvery country, and
cur Governmerit also has com» for-
ward with this Five Year Plan, afrer |
fveycars. Ttis our duty to sce whether \
this cconomic plan, this first Five |
Year Plan, will satisfy the fundamenral |
urges of the people, the fundamenral
urges which the Planning Commission’s J
report itself*has recognised, the funda-
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mental urges which express themselves
in the demands for the right to work,
the right to adequate incom®, the right
to education and the right to a m»asure

| of insurance against old age, sicknsss

and other disabilities.

- Let us see the targets which the
first Five Year Plan has set before the
country and which the Governmo:nt
expects the country to achieve, and
whether those  targets  satisfy the
fundamental urges, Take the question
of food, which is the most im>ortant
thing. From the figures which are
given in the report, you will see that
roday, with a population of 350 millien,
we are consuming, including the im-
ports of 3 million tons which we are
getting, about 13°71 oz. par day, por
adult. We are consumng 2 oz. of
pulses, and half an mu122 of 0'l. The
Planning Commission quotes tha report
of the Nutrition Committee which lays
down the following requirem:nt per
hrad per day : 14 oz of grain; 3 oz
of pulses; 2 oz. of oil and 5 oz. of
me-at, fish and eggs, anari from 16 oz.
of vegetables and fruit and 10 oz. of
milk. This is thes minimim food that
is required. And what docs the
Government plan to do  ? Tne
Governm-nt by 1955 hop:s to increase
both food grains as well as palses by
7 1/2 million tons, which would, accord-
ing to the Governm:nf, give us 14
oz. per head. And as regards pulses,
the present consumbtion of pulses is
2 0z., and the sam: 2 oz. would b2
available then. That m-ans, ev:n
according to the standard laid down
by the Nutrition Committee, w2 will
be cating in 1955 1 0z. Iess in palses.
And as far as oil is concern=d, our
consumption now is half an ounce par
head whercas 2 oz. are rcquired. The
present  prodiiction of oilseeds is 5
million tons, and at the end of 1955 we
will be produc'ng practically ths sam:
amount of oilweeds. That is to say,
after five years we will in no way b2
*  betier offin regard to fats, Sir, that
3 P.M. m-ans we do not imorove at all
our food consumption. Not only

that let us comnare these nu‘rition stand-
jail standards whichwe had
in 1936‘. The Jail Manual at that tim=

prov Jxd for2o oz. of grain, 4 oz. of ’
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pulses, 2 oz. of oil, 2 oz. of sugar, etc.
etc. That means after 20 years or 10
years of the Congress Government
we will not be having even the jail
ration which was considered even
meagre in 1930-35. I do not know
why the Nutrition Commirtee has
reduced the standards. It seems the
Government is satisfied with this low
standard of 14 oz. recommended by the
Nutrition Committee. Even then, it
does not guarantee milk, it does not
guarantec oil, it doesnot guarantee
pulses, it does not guarantee meat,
fish and other things. It merely says,
“You will get 14 0z. of gram.” This
all shows that the Government plans
ar the same starvation level at which
we are today. If the jail rations have
to be issued at 20 oz. each, it is not 53
million tons of ccreals that we would be
wanting, but we would be requiring 76
million tons of cereals and pulses not
8 million tons, but 16 million tons and
oilseeds not § million tons but 20 million
tons. Sir, with regard to food, this is

the target which the Government
places. Co-

Ic

Now take the question of clothing.
Before the war, everybody knows that
our per capita consumption was 16
yards. But according to the Planning
Commission’s Report we are today
usirg 3,300 million yards, which would
give us approximately 9 to 10 yards per
capita as clothing. In 1955 the
Government  calculates that 4,700
mill:on yards will bc available as mill
cloth and 1,700 million yards—practi-
cally double the present production
of handloom cloth. I do not under-
stand on what basis the Government,
the Planning Commission has arrived
at this figure. As we all know, the
present crisis of handloom industry.
What will happen when there will be
double the output from the handloom
industry ? At the same time the
Guovernment allows 1,000 million yards
to be exported, which would give us
per head consumption in 1953 of
about 14 yards, even if the Government’s
plans succeed. That mszans we will
not be consuming even
much as we have been
before the war.

56 CSD
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Now, let us take the footwaar. Tha
Government says that in 1950 the
production was 85 million pairs. OQur
population was 360 millions, which
gives one pair for four persons. In
1955 the Government plans for 9 q¢
million pairs and the result would be
that as per the Governmsant’s own
calculation, taking the population ar
380 millions, we will once agiin be
having less than one pair for four
persons. This is all about food, cloth-
ing and footwear. Now, as far as
housing is concernsd, the Govern-
ment has planned only for industrial
labour to a small extent and the Govern-
ment has not concerned itself with
shelter for all the persons in India.

Now let us come to education. What
does the Governmz=nt say about it?
Today only 40 per cent. of the children
of school-going age are those between
6 and 11 years are going to school.
I am not talking of those children of
6-14 vyears, for which age group
the Constitution provides that withia
ten years these children must bz edu-
cated. Taking the primary standard
as being s5th standard, the Government
says that 40 per cent. of the children
of school going age are attending schools
today. But out of these only 40 por
cent. reach the 4th standard. The
remaining 60 per cent. give up their
studies even before they reach the 4th
standard, which means that whatever
they learn in the first or the second
standard, they forget it later on. So
the result is that only 156 per ceni. of
the children of schoolgoing age—
between 6 and 11 years—attend the
schonls and the Government says that
if they have to carry on the directive
of the Constitution, nzarly Rs. 400
crores will be necessary to give education
to those of the age group of 5 to 14
years, apart from th: training of tea-
chers, apart from the money that is
necessary to be spent on buildings.
But yet the Governmeant proposes t»
spend only about 100 crores or so for
the education of our children. This
means that our children will not bz
educated and will continue to bs ig-
norant, For how many years and decades
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they will continue to be ignorant, we
do not know. | .

Now, take the question of hospitals
and medical aid. Today the Govern-
ment figures reveal that we have got
one doctor for every £,300 persons
and the Government provides, during
the next five years, for 12,000 to 15,000
additional doctors to be trained. But on
the basis of one doctor for every thou-
sand persons, we would be requiring
g lakhs and 6o thousand doctors. To-
day we have got about 6o thousand
doctors and to train three lakhs more
doctprs which we would be requiring,
3t wonld reguire, on the basis of Govern-
ment’s own calculations, at least one
century more before we have got
enough doctors as any civilised
country should have. Again the posi-
tion regarding midwives and nurses
is much worse. Today we have got
one midwife for o thousand persons,
whereas in the civilised and advanced
countrjes one midwife for 400 persons
is there. Now, on that basis it will
take another century and a half before
we have got enough midwives.

- Sir, these are the targets that the
Government have aimed at. The
targets point out that at the end of five
years after the Government has spent
two thousand and sixXty-nine crores,
we shall be where we are—the same
level of starvation, consuming very
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little cloth, with our children unedu- !

cated and with no proper medical facili-
ties, even at the end of five years.

Now, the Government says and as
the Prime Minister himself in the
morning said, we should not judge this
Plan from the point of view of what
we require, because naturally we will
be desiring so many things, but we
should judge the Plan on the basis
of the resources which we have got
and he says that on the basis of the
resources which we have got, nothing
more can be done. This is the best
plan and this is the only possible plan
that could be achieved. But even
taking these as our targets, can the

Five Year Plan 2010

Government be sure that we will be
able to fulfil these targets ? I say ‘no’
because these targets depend on the
consumption of the goods that are
produced by the factories. But as
we know already, the textile mills
that have already produced some 4,500
million yards are unable to sell their
cloth and therefore they are exporting
cloth outside or closing their factories.
We know, with regard to sugar, that
14 lakh tons of sugar was produced.
The result was that 4 lakh tons were
there in stock which could not be
consumed and therefore the Govern-
ment is frantic in trying to export it.
This is the fate of our sugar.

Now take the question of food itself,
We know that we are deficit in food,
the people are starving and there is
trouble. Government a‘ter Govern-
ment says: ‘It is not th: food stocks
that are deficit, but because the people
have no purchasing power to purchase
the food that is available,” with the
resuit that we find starvation in Rayala-
seema, in Mysore, in Tamil Nad and
in other places. Even in the surplus dis-
tricts of Andhra, where food stocks are
plenty, 50%, of the rural population, the
agricultural labourers have to go with-
out food for several months because
they cannot buy it at double the rates
that are prevailing now when compared
to those before decontrol came in.
Food decontrol has meant that in both
the scarcity and surplus area people
are paying blackmarket prices. The

i other day the hon. the Food Minister

conveniently forgot to bring to the
notice of the House the real facts about
the surplus areas, and he was content
with citing facts only with regard to
the scarcity areas. He said that prices
were coming down but he did not
mention that prices were going up
in the surplus areas to the old black-
market rates. Sir, what is the truth?
The purchasing power of our people is
so low that even the present production
which is very meagre cannot be con-
sumed by our people. Even if the
Government targets of food production,
which are rather small, are realised,
how are they going to dispose of the
increase ? ‘This they cannot do unless
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the purchasing power of the people ,
is increased, and naturally the private |
industrialists and producers will not (
produce these things and the targets '
‘will remain only on paper, and the
«Government cannot do anything to
make these people produce more.
These are all imaginary targets and
even if the targets which you have set
are reached, you are not going to dis-
pose of the goods. We should see
that the goods that we produce by our
industry and by our agriculture reach
the people but here the Government
does not come out with any proposal
to reduce the burden either on our agri-
cultural population or industrial popu-
lation. It does not assure them a guaran-
teed wage, it does not assure them free-
dom from debts, freedom from exorbitant
rents. Now, I will take section by
section.

Take the peasantry who form 809,
of our population for whom the Govern-
ment says it is going to spend 459, or
47%, of the money that they are going
to invest in the Plan. Now, let us see
whether this is going to benefit the
agriculturists at  all. The Govern-
ment says that it has come out with a
great plan for land reform, that it has
abolished zamindaris and jagirdaris
and that it has proposed an upper
limit to the land which any man can
possess, i. €.,
unit,—an amount of acreage which a
family can work. It sounds very radical.
Here is a quotation:

“The idea of an upper limit for land has
already been given effect to in two different
ways, namely, (1) as a limit for future acqui-
sition and (2) as a limit for resumption for
personal cultivation.”

Sir, this does not limit the present
holdings. What the Government pro- |
poses to do is that no owner can buy (

three times the family |
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or acquire more than three times the !

family unit, or if he takes away land
from the tenant, thén he will not be
allowed to take more than three times
the family unit. Therefore, the Govern-
ment does not limit the present holding,
take the surplus land and give it to the
peasant.

Five Year Plan 2012

Nor does it lessen the burden on the
tenants-at-will. It says it has abolished
the zamindari system and the jargirdari
system and that the tenants today are
practically ryotwari tenants, that they
have got proprietory rights. We know,
on the other hand, Sir, from the various
Acts for the abolition of zamindari and
jagirdari that even the occupancy
tenants have to pay compensation, eight
times, ten times or fifteen times the
rent as the case may be. We know
what this amounts to. It means, on
the basis of previous Congress calcula-
tions themselves, that about Rs. 500
crores have to be paid by these tenants
for the lands of these zamindars and
jagirdars. The Government says that
they have to purchase the land which
they have been cultivating at the market
rates. They may reduce it but that
does not matter. Government does
not break the present holdings and
distribute the land among the peasantry
so that they can go ahead with the culti--
vation without any burdens on them.

Then, what about the tenants-at-
will ? Here again, the Government
says that the tenants-at-will have no
right to the land which they cultivate.
They have to pay three-fourth or half
or, where the conditions for the tenants
are favourable, about one-third of the
gross produce. Even taking it at one-
fourth of the gross produce, I do not
know how many crores it will work to.
The tenants-at-will work, the landlords
do not work, but still the tenants-at-will
have to pay how much we cannot say,
but some approximate figures can be
got. It will not be less than another
Rs. 500 crores. This means that the
tenants and the tenants-at-will will
have to pay about Rs. 1,000 crores.

Now, come to the question of debts.
We do not know the actual debt figures.
The Government have not given any
figures, but the Banking Enquiry Com-
mittee in 1937-38 had gone into the
matter and if I remember aright, they
calculated the rural indebtedness at
Rs. 1,800 crores. But the Government
says that during the course of the War
due to increased prices this indebtedness
has gone down. But on what basis
they say it, they do not indicate. In
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Madras State, with its irrigation facili-
ties, etc., Messrs, B. V. Narayanaswami
Naidu and Satyanathan, who investi-
gated the question of rural indebtedness,
have said that during the last war in
spite of the increase in price levels, it
is not the general peasantry who have
benefited through these increased prices
but only the upper section of the pea-
santry and that the position of the
smaller tenants have deteriorated and
therefore more indebtedness is actually
prevailing. Sir, Government have their
credit co-operative societies and through

their banking institutions they have given |

a credit of Rs. 43 crores to the rural

peasantry, and as such we can take it

for granted that the peasants are being
forced to pay intcrest on the amount
of Rs. 1,800 crores, at least Rs. 1,000
crores taking it at a lesser figure.
Government does not come  with
any proposal to reduce the burden of
the peasant nor does it assure the land
to the actual tiller of the soil. The
result would be that the peasant would
not be able to buy the goods. The
purchasing power will be reduced nor
would the pcasants be enthused to come
forward and work the great projects
which the Government is placing before
the people. I don’t know how far the
present plan for 7°6 million acres
will succeed. The Government says
that it is going to construct huge pro-
jects. But they have undertaken only
3 or 4—Bhakra, Nangal, Hirakud and
Damodar and these they are going to
continue but they are not going to
start any other new project during the
next five years because the provision
made is only 40 crores which is very
little and that also only towards the
end of this Plan that they are going
to take up if the funds are available.
So with these plans before us we cannot
enthuse the pcasants.

On the top of this the Government
comes and says that the peasant must
pay tetterment fees because it is going
to tenefit thcm. There is no river
valley scheme actually giving any
betterment to them but still the peasant
has to pay. I have information fiom
Uttar Pradcsh that though the schemes
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actually have not been brought into
existence, the betterment taxes are
being levied. Similarly in other places
they are doing it. That means the
peasant is not being relieved of his
burden. The money that he earns
does not go back to improvement of
agriculture itself but is being taken
away by the landlords and other sections,
which means instead of financing the
agricultural industry, you are allow-
ing the landlords and others to exploit
the peasantry to their own profit at
) the cost of the agricultural peasantry
and at the cost of the national economy.

| Mr. DEPUTY CHAIRMAN : You
have only 3 minutes more.

SHr1 P. SUNDARAYYA : I would
require I0 Or IS minutes more. L
started late.

Mr. DEPUTY CHAIRMAN :
Please wind up as soon as possible.

SHrr P. SUNDARAYYA : 1 wilk
now come to the question of wage
earner. What is the Government’s
proposal with regard to the wage earner ?
They say :

‘“To restore the pre-war real wage, as ﬁﬂ t
step towards the living wage, through 1nd cas-
| ed produectivity res ulting from rational:sation
| and the renewal or modernisation of plant.”

|

| So the object is that Government does
not propose to increase the wages.
| It will take steps to see that wages are
kept at the present level. This is the
, prospect for the wage earners. So
| the purchasing power is not increased
for the peasants. Not only this but
‘ the goods produced by them will not
| be sold and there will be an industrial
crisis in the country. How do the
- Government propose to carry on its
‘ Five Year Plan ? They hope to get
the finances from

738 crores from Current revente,
520 crores capital through loans,
156 crores already taken on loan,
390 crores by deficit financing, and
365 crores from foreign resources.
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I am not going to enter into the
question of political strings that may
be attached to foreign loans.  This
means that we depend for the financing
of this Plan on the taxable revenue
surplus, which the Government hopes

it will have, and on the borrowings, |

which I submit is not going to be
practicable. Is there no way out ? 1
.come to the last point as my time is
up. Is there no other way of plan-
ning ? Even to achieve these targets
you need not depend upon foreign
capital, or the borrowing itself. Only
if you are ready to take the profits of
the industrial private sector, you can
qmeet i#t. What is the industrial basis
-of our country as given in the Plan ?
The Commission says that the public
sector consists of 1,236 crores of rupees
.and says there is another 1,000 crores
in the municipalities, port trusts, etc.
‘whereas the private sector—it is private
individuals big and small—consist of
1,500 crores and Government is satis-
fied and they say that the public sector
is the dominant sector. It will be
quibbling with figures. Out of the
1,236 crores for public sector, 836
crores are of railways and industrial
.capital is only 93 crores—industries
and electrical concerns—I am not
speaking of hydro-electric projects—
‘whereas in the hands of the private
sector they have 1,500 crores. That
means Government has got control
over 100 crores of capital whereas the
private sector has got 15 times more.
The net product of the industrial sector
the Government gives us 500 crores
in 1950 and 680 crores by 1955- I
.don’t know what they mean by net
production. I hope in this they have
deducted the salaries and wages paid.
If not and if you take 509%, of this for
salaries per year 250 crores would be
the net product from this private
industry which means in the course of
5 years 1,250 crores would be the capi-
tal accumulation. Out of this some-
thing may have to be written off for
some other purpose. Even if 609,
is taken, there would still be 750 crores
which would completely wipe out
these deficits which the Government
have estimated in their planning. But
the Government has not proposed to
takes away these profits. We are not
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l here demanding the total abolition of
| profits or taking over all the profits.
i Nor am I today proposing revolutionary
) changes like confiscating foreign capi-
| tal and utilising the proceeds in India.
There are 600 crores of foreign capital
which has been accumulated at the
sweat and blood and toil of our people
and the British imperialists have got
it. Our present demand is not all
Even in the private
sector which has 1,250 crores accumu-

‘ lation during the five years, if we take

60 9, of it and put it back in industries,
this deficit would be wiped out.
Government does not propose to do
it. That is why I say that the Govern-
ment finance will be in jeopardy. Al-
ready the Provincial Governments
are crying out that they are not abl
to meet the budget deficits. Even
the Central Government does not
know how much deficit they are likely
to face. The result would be that the
financial basis for the whole plan would
become shaky because the Govern-
ment does not want to curtail the
profits of the private capitalists. It
does not want to curtail the profits

of the foreign imperialist and the result
is, even these moderate targets, even
the targets which keep our people at
starvation level cannot be achieved by
this Plan.

(Time bell rings.)

Sir, I am finishing.

Now, what is the way out ? National
Planning, we want. We want our
peoples’ economy to increase. It is
this : distribute all land over the limit
to which you have suggested, free to
the tenants-at-will, reduce the debts;
then guarantee a fixed price, fair price
to the peasant. Then the peasant will
plan, indeed, free from the rack-rent.
He will come forward, dig the canals
and build the agriculture and industry
i1to a most prosperous state.

Then, Sir, with regard to Industry;
restrict the profits of the capitalists;
take away those profits of the capitalists;
withdraw that profit and plough them
' back in the industry. You will have

e —————
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enough capital to meet our needs.
But, how to do these things ? Keep
the wages—do not follow a policy of
restricting wages. But guarantee fair
wages. Guarantee employment, and
in this way you will get the workers to
keep] the industry going on—the indus-
trial peace of which you speak so much
in your Report. It is only by adopting
an entirely different social objective,
an entirely bold, radical reform, both
in agriculture and in industry, that
any planning could be done; and it is
this which you have refused to do and
that is why my amendment says,—
while we welcome the idea of National
Planning—says that the targets and the
programme which, the first Five Year
Plan has put before the country do not
materially change the conditions of our
people. It leaves them at the same
starvation level. It leaves them in the
same barbaric and uneducated life in
which they are today.

Pror. R. D. SINHA DINKAR
(Bihar) : .

Me arzo o fag fease  (fagr):
Ay, qfl J7 7R /S qo IR A
®RA,qF A I FTF AT A AT

Sarr C. G. K. REDDY : Please

speak in English.
Surt M. GOVINDA REDDY :
#t gWo W TeE @ AW
sAs § afed arfe o S aae 99§ |

Pror. R. D. SINHA DINKAR
Sir, my pronunciation in English is
hideous and I am ashamed to speak in
that language. I am not going to make
myself a laughing stock.

FEATEL AT T FET FT ATIO
g gAY AR A AT 4R AT 9E TW
SHIT & :

At g & & a7 qwa 5 g g,
7 fewanadt fFawae 341 F%)
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Jn English the couplet may mean

Having given the riches of the twor
i worlds, I considered him to be happy
and contented. But he still has a
grouse and he still invents new pretexts.
for quarrel.”

SHRI BHUPESH GUPTA : The
hon Member can speak English.
Pror. R. D. SINHA DINKAR. It

Isvery bad English, Bhupesh Babu.
Several of my friends have rédiculed
me for my hideous pronunciations
and I do. not want to be rédiculed here.

FF AT F faoTs St FIArRE T@:1)
g 3% A7 g1 &, Tad fawmw  amard
q S B 92 FuE oT §, IF N AT
¥ET & AT qg MAN g gro v Ay
FE AT RGN E, I AT A7 gmAx & v
AR §1 FU @@ E B ST
AT T8 AT Y &7 o7 G F
T FERAT g frmawat &) grwar
FAFT AT FFATE 1 TF qrd AT
g frawmr & faomw w1 ot gd
@S agf o 1 IR qBTHT Y
qw diftew AT G A 1 SEE
F TANH FE A S TEEY #T
g9 &¥ FOX ? T FR@E A
SEITET 93T FT Wl AW FR@ET Fp
| qrE AT IF  H¥ agArerw P ag
| S st TE &, a8 fad ate =T
qrE 99T £ Fg, SEY UF  FiS
frradt & fF go AT §  faws
fafadt 1 #1 woraq  Fe 7y faw
AEATITN g7 N FEQRE, w4
AEEAT & AF QU FWA F fer,
4y W ety dwar & fawifyst
F grU #1 T wEar & owmar g 5w

|
|
|
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N 7 B qidl w1 Seom A &, qx A ufuw @d = frar s @ g
I AW AT AT AW WO AT B | W SAvET ¥ o4 § wg O 3
gl T @wd, WifF 98 DA g { for gawt F TduFeor  F ArsAr #7244
aifadt drem agt &1 wg g wger | Agf A€ W gAr A% 9w AR A
FH §, 4g W@ ¥ a9 faminr 1 Ay | ST ZAAT AR A )

& T QU R WA AE At & | .

FASIA ET1 FHRA AT A4 aFet | Wi aF Fy wrFarE g, qE-faae
ad gt & st g o A A A Ao g A E T ) W
g & w4t frew gwar | dgar ug , FAEA A fadvar off & qEw uw &
§fr gw ol qgel waw It W& Ag | e w1 e frur g, afwaear
FEN g @R waw § or w8 qur ag | A oA AW F O fawwAd g 9R
99 AN 9T 9% W@rE u aE fam \ wdioAly  ArAr 3 atr ug T Fgr g fE
AT 9% FTHN T FOH & 17 QF QAT | THYT F A H FrE T A8 Hifew faaifa
T | st A aF areTE | AR i FEAC G FAT 1 A & qfr-geae
gAY TEAl g g9 qwrw wal ay G0 ®1 3@7 ¥ A% g@ A A F
q@ FWE @1 fe< @ qife e | 99g G4 | omn € fRogw A
wF 2 i g war d By s & Tont G fewer & g w T @
g7 TH G FT 9% 999 § gopre | oFa fE-faar #1 s Rar v g
FT AT 3 | Twar frotg @@ frar S @9 B
ST KT gD g ¥ AT FTHIX AT 4E
fazemg @1 @iy 5 &g sy aifa o9
UF WATW ANEE ;9@ @A | Wl § I FAET §  qfeo@ F7IF

R0 HTF qF T ALY & THI | feafer dar & vorar €1 £

AN HoN. MEMBER :

Pror. R. D. SINHA DINKAR : TH TE AT FR SEW F
AEEFTr F1 o Wt 3w fearfyat
Fafimg )  gar fm F garaw
Frad AT § AR qHEAS F A7 7
AN HoN. MEMBER :* No, Sir, 27 | ¢g1 Garar ot #1 sowedl &1 F19

ears according to the Plan itself. . -
yodls docording fo the Tin 1ts ALY BT AT qTAFT ST SATEA

Pror. R.D. SINHA DINKAR: | = 7 G
In 20 years you will enjoy its fruits. T g ST gemer qw 3 R g

Cuegr g fR I EET FIREE gEIS
HAH, AEEnt Foegn f§ae £#3 \ Ffea & fou 9oq <@ A FTH AT
@ A T A AT TITE 1 UF  dar wWTAR Iuy 92 A9 ;eErd ol
arg Ff e gudt & SEviwTr) | sm e A et & el
FU & fawx F sl w1 owem wf- s <@ oar) ag W ow@d wtw fFo
a7 qg § f7 A & wfa-fmor &) qerad aeft ad wTae & ?oug wi
o i Agt #Y AL "y Y Fw | qrivaiz T awdl 4 AT NT I
IR ag Al w2y § 5 ofw Aiwared | gee w@ o aifeudz gwrs s

Yo Ao o fargt femawT: a1y, Qo
Td qr3fEd :
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feg & four Sa =T &1 qrg N
fex ot #Aiga T “Eza s’ (status
quo) F Fyd @A F gAM
Fdr fawr g 3TEAIT  SAUTAT U
F@ wAz qaT TEEE 3ATT fAm wel-
AT F N GATT A aT § fomq 98 19
are sifgr g0 F Farad a7 qew
FCEA] &1 TA(T F (g7 7 A9 AT
g7 gUAINE | T AT qLEHLE FRAT
ft gurR fagam & § o gam wfl gl
FIE WT TN G |

Amy, T AT FAT AR
fags & ®31 A7 & IT 4 AT
gt A%g 93T A4 AT | wg AT
qar g SeAqr IAEE F oqqq &, T
qEEEE &0 Q0 AOAT | ug 7F 05 9g
qAGAT G1 AT F T 7 OAT A
®T Y L FAT FAI | ATT H IR
fratarsdi & IT@ qFAFE, QAT
a ATAE FOAFL I AL, FEF
qTLT  F1 AT FT{T0 &0 FoUTT FIAT
g A1 IH F AT SFIR AT
Fr fazdr o AT F HgweT a4
g WA 1 giaqr srgfaar 341 gwd
TE F FSUIAT F1 TF FWA Y
uf Qfr TR FAATE ATAR FD
2 & Ty WA | 39 A9Ar
TET qTIA F AT €FE] A AT TH
ad g wgr fawre fang garg | ANwax
HIT

Suri M. P. N. SINHA :

2021 re

st gHo Yo gro fargr : ug FrwAr
FFLFET E
Pror. R. D. SINHA DINKAR :

1 think if the hon. Member Kkindly
listens to me in patience he will gain
something i3 knowledge.

fagrai F  Fm Fwifedt #R
gfrafaleat & a1 TAFA A< UFAfqEH

[ COUNCIL }
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@A 3 qv  fa=mmw gar g @R
¥ F qE 937 ¥ ga@m W
aig g fqawr fAa1z g7 gwwar ®
WAT § | 9904, g AT FAERT
% g qi=  ggedl & faer § 947, afew
R T F Arerss § fAFA § 1 W
qatlg # f97 a=eq #g@y 9 48 7
f& gg @srar ek 48 g, 7T a9
WA UE IS UF qIE § HL I
FATE AUREE G AT AB=AT AR
A ST AT FTF, AL, TW AT § A
TFHR T4 ¢ gFd fFuF a3 Iq@ &
FUIT S 1 fFewE A1 A
& fog zadr agaEl qAqAifEw A
gfaar & (@@ 9 98 FAT TG a0
a1 4% FISAr 9T ¥ gT § (AR
g1 4E WFAT TT IT &N SAAT FT
ZegraAl &1 qforw § 1 g AwwAr
gAY eIty IAME &1 qFATE,  uE
ZAR AT qAGAT FT JET § | 48
gar wfaes  FY sramdT g€ var §
4g g WA FT AT E | 4 IA
qgA A F EFeAT H AT & AT
sl et TSI gL AT AT AR, A,
f5fema Fg7 & @7 97 99 ANRT T
frad o1 T g 1 WA &3, a8 AeEr
qOITHT TFS & |

7 corfar FARE F JEId Ay g
g {5 T sax foemr sy &9 &t
ar §3 IFH A & ogFAT e
faar 8 dR U #r gEy 49y
Fraarag g v faear & sxaw aregf
F AT A ATHT SFFA GATAL FSTAT
T F FET AGEATE FET &I AT
78 #1, afew SR ™ AEF FT ATl
FAWAT | AT WG F S Fwfsarzar
g swar aifre QI 9X &aTe <@r ®K
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g g WA F F9a1 FA Y FH
THATE S FL AT F AT FAATd T
F SATAT ¥ SATQT %S 9T gHaAr g, S99l
UG U AFHL SgIA qg  TSerd FALar
Fa &7 | 7g Fror anfaqer @ it
38y gAadl  wifar gewe 9a
A FT | ag drwAr wfon o
2 wifs af & wg Fgt g@Al
foeq & FF wifer, srgar, At & s
qfF &1 AT & |

19, 95 WU 3 w9, Afed AIK
FATS ¢ A q9 (TR0 &7 qar #g o
Fq A4 g fyad =g a2 & afuw
fadia @gd &1 0 & | AL ATIHAT Y
FrfEe omedr & g1 W R =g
e d A A § I ag T e’
qu JE FT @war | gEfen, i
AT F1 LT FT AT W TF TAW
¢fF <97 @99 I€0 FMA G99
qz% @l g i S fgae ¥ 99w
gaq ofusw @9 FIT F¥ W sgFEdr
F g '

@ W AT AR qwET W 7 awen
& F9ifF g WIS F[ A FAT &
G 9w ST T E | Gdl &1 T
& g q1 9g ¥ W@E S A9 g |
3¢ FUST SN 1 3 e 3w e |
MFT  AWA A ST A@E BT
A4 g e 9% WA AWE | 4 famre
dres A | SRET BT BRT THES
gz #1 sarer &g w3 & feu @
FTfaar &K ST oSt ot ewA diNE
WA ¥ for fRaf g ow FT4 &
fgefa® 7 o TWT UF Sg o< FT BT
QG X TS T@IEr HaT A @ g |
qIT, AE T FH qAH TG GEATE 2

{16 DEC. 1952 ]
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X R F3 faza 48 93 w@Er gaw

| IR TEIST T AT ST ATHa g7 A,
Ja AT FT g EW AT & ¢ "R
ST FETE fF S wwEar 99 § 9G
2 I T § 99 § HA0 &0 fgar
gAR Ro ITXF FIIICH § @O
WIT g 3 F faww ¥ fod @9
fFd 9 T F 1 “Agae gdaEa”
T “f@x qFT @A’ #T ST ST
AFAAAT TG EI § I9E H A g |
sfem, 30 fafma qa € & A1 &1 g%
FI ASMTC G9-979 Jod4r A7fgy HifF
gR F9w wgdr &1 diEr & feu a7,
am &1 qifzgl & fou o FeEr A
3 W W I[W FT HEAET &R TAmdy
AT & TR § SGIL HEATE

AW AR FF A GH A AT R
& qa w@ qEr W fF ¥ gEeiE
% fou g9 @ EE AE1 &
qfed @ IWI qX FHEE &7 AEar
qEH gt &, WifF I F SR 9T
T IFA TGS AT, qoAT I afaw
W A€ g | @ AoE § SEm A
W FS A & T § AR 95T § I
Tg Fgd g7 o g 5 admA A d &
JARHr 9 FTRI Q1T qg0 faqr |
gg g1 oA e A a1 a9d
ag # ot ag A A 9@ g % a9
A A 5T WA Y FERENT | a7
qfsd @1 w@ 1 399 W aw g fFaw
Sar #1 feafa | € off ar /€

T ST SIRN F AT TR AE:

RN A AR 9 A I a6y
gH WA A@A FaT AT 5 ¥ wmaw
fros gq¢ W%Eqﬁﬁﬁ'lmw
9% g W TR0 qZET DI AT
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Famga W 990 @ § M Wi
A @ a@ mEFWIE W
ff gF AW A1 T 93-AT FO FIE-
Q@ ¥ WX AEr @ed | SENIE
e A T o L R L R A
TEOE fRoarw § FIEr q6i q%F &H
T qX T Aty AR A F N AT
gef Y SFAT A1 AT & Agre § | IEH
J qx  qeR o T ST g § 9 89
X aFSTE | STT AT a7 GHIS T
=T g2 WM, WA FT AT IA
ST | BET g Al STEREEAT
SFAT #Y AIST AvEr  HAEAr R OT
3 etr Sugfe ¥ ag A@T HTH -
FETE |

q TS fAdr WE d gad
cE FT gaTer faar A1l v @
F gy & oy fradfy g
gt 7f 9w FE v ew fFoag
afes SO FEW w4 & fou Fm
AFT I W@ R AMEd | WIfex
g frad@r S AW § e 9 ae
en ofy, far, w@Ewew, onfy f o
9IS FT AR AW AL T g | AR
Y AT T I & & g oF s
SEl AW AT ATAT FT AW, srfErer, ST
#IL AT H ANT FRRT FET TS,
agl fasell § #1191 @R o oy
WEATT & AR 9@ @Far 1 X
A&t ¥ fRgaR sewt Stw w Sar
g qa gERr ooy fredt g8 et §
f&e SeriF<or & armg W gw 9« wr-
@l afas S @1 Qe A YR
gRq | FTAT WIS[ET 99 geAr § ¥

[ COUNCIL ]
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§ FAS SN FT FH fAesm 1 AR
209 AI% & & g 9 g 6T ¥4
FAT 7@ A=A R Ja FY T |
gl df=d W A g fE R ¥R
WA & War AR I g ST 1K
fErgar are garR &3 ¥ gt o o
afe faest amox #Y sTAT H/ Ag AT
JaR frar a7 @y Safade @&
AFTES gH Bl gl aRa | AR faww
q o, I¥  ermrET HR AT A, AT oW
FTE @ITE, FAGUE TIF I AT
A aWT [|W F AT AT
srramTel} F1 oy o T fasms fxar gem
age Ff FTEW w6l fafud T |
IET ¥ AIF SARNET FT W TR
T T&T 21T |

fq, @A 9 S R FEAT &
s fmadg) o & e
7 3+9 faer & g owafas eR
rAThrs frar & qig &R o S -
AF F AT qegardr  gfsawir gwe A
g1 FOW g @S qH g ACHAE A
gfger &Fr g& § SwE@ S
FEAG TG @ AT Frana d
fs wimm  afas fom v sfqamEar
WER FX AT g | Ay, W oawe
AoFaag O d SRIF Fgar TEaT
AR 7g o8 fv afes  awEr |1 faw
SicasdEac I TGO A o) A
T A AUH! 98 AT SeqF  HLAT
=rfge foad a8 SOt sATE g % Ik
afar faem @t GwoT a@ g 9§ &9
7Y A AT F1 @FR &, Ja AT
9 gz A W ® 5 Y ¥ a4
fafreet aqr § <& afaw wel &
T ST AR | AW S{AaT Sfa%
HE &7 AFT ¥ A E, I¥ A8 W
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AN e T sgouostler | af gt 48 smng frgwdm &

§ For¥ aur W ww AR AT
SURSL R T - méaﬁarrqw:-‘
FE 0@ F A gEe g o A,
weHaT g1 WA Qfem 1 §wTd|
TR A Y et & qEA gW
9T X qFaT F7 98 G@ART F;
arr g fF adE e F51 -
gfq fFam %1 Jer w€), g frar At
g1 g%ar g |

gwq, Ifgws dewr @ WA
dwarmarar  FAr wgfa @1 gfae
F @A I AT g | FF AT &
T IT S AT WIS TS AET g1 gHav
ST A ¥ e gk WA ¥ e g,
ST gAY AW A " AR
AR 3T Y IS AqwAIT B q99 |
afgs fem o wmaE qg & &
g al g@dr a9 @ esl 1%
gfmd Ar & W@ & wig TE afer
TR gEy § st S9 faem gsfy &y
S g AT &1 F9 a@ T S5
YT e

TR F MTEAT & IR,
Tgfedl  FT IHQT, AT HT FFQEAT
T FASAT o WA ) & R
FT AT AT, & AL TF & T &
AR ETARAT aF d WT W
2 e, afes fasr & as@T F9
ff FRATE A gl I g A
AR FAA TEI gL ar et &
zq faane sive ¥ g faar  F7 gFw
gl e ana ) afgw fogr & awEr
o fem A7 AT E 1 ST AT
T JUHY WET AT AT JATC AL E A
caFy et #r safs @ S AW

awR afgw  fasar &7 feemwr a¢
F AR f6r MR FE0 AR F 39
fEaTaRr &t FHT 3T FY AT ALY &Y
@ aST F g AT FF F 9 AT
%1 a3 HTIAT ' ‘

[For English translation, see Ap~
pendix III, Annexure No. 76.]

Surl H. D. RAJAH (Madras) :
Sir, the Planning Commission Report
has been introduced with all the
fanfare and trumpet which naturally
deserves very serious and weighty
attention on our side. We have been
treated to a treatise which has been
given in the form of a summary,
and I have gone through almost all
the pages of that summary. :

Bagically, I agree with the Prime
Minister. There is importance in a
planned economy. But the question
at once _resolves itself into this
«“In what way might a plan be im~
plemented ?” There are two ap-
proaches to planning. One approach is
the Communist approach, the dicta~
torial approach. They say, that
admittedly they, (that is the capitalists)
too, have something akin to a Plan,
but these plans are prognosis, on the
basis of which it is impossible to
direct the country’s eccnomy. Our
plans are not prognosis, guess plans,
but instructions which are compulsory
for all management, and which determs=
ine the future course of the economic
development of our country. You see
that this implies a different prin-
ciple—the principle of the Communist
dictatorship

And then, Sir, we have the Democratic
Socialist Party’s approach to a planned
economy and it is this.  There is only
one basis on which planning can succeed
in a democratic society and that is the
conscious understanding by each section
of its place in the community as a whole
and the deliberate acceptance of the
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resulting obligations and achievements.
In a democracy such as ours, in which
difference of opinion is largely ex-
pressed and diverse groups and multi-
farious interests are in existence, there
cannot be one economic policy or
one economiic price or wage structure.
"Planning is bound up with extreme
confusion regarding the aims and
-methods ‘of the economic system and
that means personal restrictions on the
dndividual, both as producer and
.as consumer.

Sir, having given these two jux-
“tapositions of a plarned econcmy, let
"us see what our country requires. In
“the present aspect of our life, planned
ecopomy under the guidance of these
bureaucrats in Delhi is planned misery.
You will see from the records that are
there, that the statistics that they
have got are all out of date or useless.
The law of average, Sir, is the law of
-misery. If you say that a man must
have 2,3co calories for his existence
and another man an equal quantity
of 2,3co calories, one of them will
live and the other will die. I require,
Sir, only 2 oz. of rice, though I Icok
fat and people who are industrial
workers, people who are engaged in
active manual labour, require 1 Ib.
-of rice. What is the basis or average
-thatyoucan bring in a planned
cconcmy ? You go and measure the
depth of a river, strike the average
.and get into it, Sir, you will never come
back to preside over this House.
“This seems to be the basis of
-calculating what is required for our
planned economy. In this country,
Sir, we have got resources, natural
and artificial. The natural resources
are to be tapped. In that aspect
of a planned economy, if you employ
compulsion in a democratic society,
-obvicusly  you will fail.  You
must  have the support of the
people as a whole. If you want to get
that, give them only directions and
develop the plan accerding to your
resources andthen your plan will
succced. Is there a genuine apprecia-
tion of that basis here ? That is
‘what I would like to ask.

[ COUNCIL ]

Five Year Plan 2030

Sir, this Planning Commission is
a packed body of “yes” men and
“yes” women. I know of an in-
stance of a lady who was d>feated
at the elections, but was elevated to
this Plann‘ng Commission. If these
people are there and they draw out
or chalk out a plan and ask us to
swallow their plan, it is impossible
for us to swallow, much less digest
it. Therefore, if you want to succeed
in drawing up a national plan, my
suggestion would be, first of all, to
have people really representing all the
elements of this nation, represented
in both Houses of Parliament, to have
a joint commiitiee, accept their views,
get them discussed threadbare over a
table and then bring out a scheme,
which even our  comrade Shri
Sundarayya will accept without demur.
The point at issue is, it must be a real
national plan, not a Congress plan,
Even many Congress people who are
here have very grave differences of
opinion and if a whip is not issued, I
am sure the Planning Commiission’s Re- .
port would be thrown out. What I mean
to suggast is that even Congressmen
do not view this Plan with approval.
When they come into this House,
they keep their brains out and hearts
n their pockets and when they are
inside they act according to  their
leader’s wish and raise their hands.
Therefore, T request the Government
to consider this question in all its
aspects and make out a truly national
plan. If you take up that idea, then
all views—yes, no and everything
else—will be discussed and then we
can iron out our differences and
differentiate between the grain and the
chaff and accept the grain and throw
out the chaff. Then you go tc the
country, not on the basis of controls
or directions by law, but with real
leadership, leadership of the "genuine
type which people will respect—not
the bureaucratic leadership that I have
been criticising here as an unwanted
leadership, but the true type that
springs from the bottom and grows up.

Mr. DEPUTY CHAIRMAN :
Please speak on the Pian.
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Surt H. D. RAJAH : Yes, Sir,
I am speaking on the Plan. What
is this plan ? It is for improving
the life of the people and for that
you want the co-operation of the people
and you must have the correct leadar-
ship which will create enthusiasm
among the people in order to miake
them subscribe to the development
of the whole Plan. Sir, look at the
achievements in South India—those
huge pyramids erected there

ioél

Mr. DEPUTY CHAIRMAN :
Pyramids are in Egypt and not in
South India.

Surt H. D. RAJAH . .....pyramids
or gopurams. Look at the Agra
Fort, look at the other huge
structures. They are the results of
human endeavour. We are not worried
about your moneys. We  have
crores of people who are available to
us. Sir, what is credit ? It i3
money power guaranteed and backed
by labour power. Our asset is 35
crores of people and that asset of ours
must be galvanised into the proper
channel in order to make your Plan
a successful one.

Now I come to the economic struc-
ture of society. This country has been
in chroric want for the past so many
years. It has been under foreign rule
for so many years. Of course, if we
ask this Government overnight—Ilike
Alladin and the wonderful lamp—to
transform the  entire structure of
society and make tne land flow with
milk and honey, that is quite impossible.
Under the colonial economy, our plan
was bound up with international events
and affairs. What will happen to our
country if our trade becomes deficit ?
They have made a prevision for Rs.
290 crores of deficit financing to be
met by progressive relcases from the
sterling balances with the United King-
dom. I will ask the Finance Minis-
ter—he is not here—but I ask him
whether, if there is an adverse balance
of trade for us, he will be able to get this
Rs. 290 crores? Youwillnot. There-
fore that expectation of getting this
much money, that aspect of the Plan is a

[ 16 DEC. 1952 ]
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problematical one,

Now, I will come to other
finances which are being taken into
account for the implementation of
the Plan. Here the total amount which
has been estimated for its implemen-
tation is Rs. 2,089 crores; but accord-
ing to their own figures, they have
resources only to the extent of Rs. 738
crores. Out of this sum of Rs. 738.
crores, they expect the Statas to find
out Rs. §32 crores. I know so far as
Madras State is concerned, it is suffer-
ing from acute want of money. They
already have a deficit of about Rs. 15
crores in their Budget. In that
State, the Chief Minister asked pzople
to pray for rain, and God respondzd
with a vengeance. We had rains and
we got a cyclone also. As a result of
that, we lost Rs. 10 crores and also-
the lives of 500 persons. That is the
condition as far as the finances of that
State are concerned. They are facing
a serious situation there. Thareiore,
it is impossible for the people to pay.
In the same manner, so many other
States are alsc crying for want of
money. So it is not possible to find
this much of money. Then what is it
that we are going to do? We go
in for external borrowings. External
borrowing is not a bad thing in itself.
But as I have been telling repeatedly
here, external borrowings should not be
of a derogatory type resorted to by
a really sovereign State, There will
be strings attached to the loans even if
you get the money. Even if the money
is given it will not be given with grace.
That is why I asked this Governmoant
to take to other measures. We are the
suppliers of raw materials to two big
countries, two big importers of raw
materials in the world. Under the
colonial economy our country’s resources
used to be exploited by one—John Bull
—and now there is another also addsd
—Uncle Sam. Why not  d=mand
decent prices for our raw materials
from these two countries? That will
balance for the imports that we have
to get from them. Then there will be
no need for us to go on a borrowing

basis. We are suffering from want of
good prices for our export of raw
materials. -
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This colonial econemy is killing us even |
today. You have independence in
politics, but, you are dependent econo-
mically and that kind of economic de-
pendence will not allow you to imple- |
ment any §-Year or Io-Year or any :
plan whatsoever. Therefore, Sir, we
should have the pcwer of selling our |
ccmmodities to foreigners at  better “\
prices so that we may get more and we !
may balance our budget, and, then,
Mr. Nanda will get as much money as
he wants for his plan. That is an
important point which our friends must
always bear in mind.

Now, Sir, referring to cottage indus-
tries, we are intending to spend about |
8 crores. We should leave that hallu- |
cination. In our place this so-called |
charkha and khaddar which were used
by us as symbols to approach the masses ’
to rouse their enthusiasm for political |
‘work, are out of date today. Hundreds
of bales of cloth produced in South
India are lying idle. The Govern-
ment have subsidised ; even then they
are not able to sell, with the net result
shat they have reduced the prices of
Khaddar by 259%. They have reduced
the prices and are asking the people
to purchase but still there is no res-
ponse.

What js required, Sir, is to see that
these peoples’ resources are harnessed
in such a way that they are utilised
for national regeneration and not for
the revival of old antiquarian systems.

Then, Sir, out of our people who
number 36 crores in all, leaving the
10 crores of people who are a drain
on others because they do not do any
work by way of manual production
because they live in cities, the produc-
tive 26 crores are all distributed |
over an area which is called India. |
Now, they are engaged in production x
for 3 months and they have to eat
out of it for one year. For the whole
of the 9 months, they are idle. How
can you harress these village people,
distributed from cne length of the

C ountry to the other ? If you give
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them employment for the balance of
9 months, your resources, your income,
your opportunities will get doubled,
not in 27 years’ time, but in 3 years’
That is the thing that you must
have in mind and we must use our scien-
tific talent for the purpose and not be
guided by paper plans of the Indian
Council of Agricultural Research.

Now, Sir, we have seen that the
changing of conditions is changing us.
When the Government is not able
to provide according to the de-
mands of the people, they ask us to
change our habits. You can as well
ask the leopard to change its spots.
How can people, accustomed to difffer-
ent tastes and habits, changs their
habits of food and go on living like
Dhanalakshmi of Coorg, who is living
on air for the last six months. Is it
the wish of the Congress Party that all
of us in India sheuld live on air ? No,
Sir.  You may do anything with me,
but, T will not change my habit of
eating ; Iinsist upon getting good food
and then I will fight and speak and do
better things for humanity. Sir, the
fundamental need of man is food
and if you say, you should change
your food, you should starve once a
week, or observe ekadasi four times a
month, if you talk like that, th-n, this
is not the purpose for which this
Government was constituted. There-
fore, Sir, T request them to think in a
| practical, realistic way and not to be
\ swayed by slogans of planning of the
| so-called economists. There are eco-

nomists and economists., There are

Socialist  economists ; there  are
| Communist economists and there are
\ economists who do not know any eco-
' nomics at all. That is the kind of eco~-
| nomic jargon that is thrown on us and

we are expected to fcllow it in our
I course of action.

Sir, in an organised plan, there is a
tug of war betwcen the alleged advan-
tages of the over-all plan and the claim
of the individual to elementary liberties,
We will be dictated to by a caucus and
will have to put our blind faith ia the
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omnipotence and omniscience of the
supreme planning autocrats. That is
the position to which our country.
-has been brought. Of course, it is
impossible for us to swallow the
kind of dictum that comes out of
‘these so-called planners. I do not
want to be thrust upon in this way.
I will fight, I will struggle, but, give
me the initiative, give me the where-
withal. That is what is required of the
‘planners.

You have got 835 crores. You can
put it to better use ; you need not
‘regiment life and you can give the ini-
tiative to the people and they will rise
'to the occasion. There is another im-
portant point which I should bring to
the notice of this House. The Gov-
-ernment  do not seem to think that
there'is India beyond the south of the
Vindhya mountains. For a population
-of nine crores distributed among four
Stares and constituting one fourth of
the total population, a grand sum of
245 crores is provided out of 2,069
crores. What a crumb !

The Prime Minister made a refer-
ence to changing the Constitution,
This Constitution, which has been
well thought out, which took, for the
Congress Party, three years to produce,
which has been established in this
country on the basis of adult franchise,
giving liberty and freedom to all citi-
zens alike, is to be changed. For what
purpose ? To subserve the interests
of the planners, to help the supreme
burecaucrats who want to dictate the
pattern of our life, in this country.

Surt GOVINDA REDDY : He is
misquoting. Excuse me, for my in-
terruption. The Prime Minister said
that if necessary, the Constitution can
be changed.

Mr. DEPUTY CHAIRMAN : Let
him go on. Yes, Mr. Rajah,

Surt H. D. RAJAH Changing
the Constitution is a thing to which
very serious thought must be given.
There are two aspects of the problem.
There is already a tendency, a planned
tendency, Sir, to make the people sub-
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serve the interests of the bureaucra-
cy. The economic function of a
police State is to hold down consump»-
tion of the pecople, especially of the
peasant population while their surplus
production..... .

Mr. DEPUTY CHAIRMAN :
Where is the police State, Mr. Rajah ?

Surr H. D. RAJAH: I said “the
economic function of a police State ».

Mr. DEPUTY CHAIRMAN :
We are not concerned with that,

Sur1 H. D.RAJAH :....is drained

Mr. DEPUTY CHAIRMAN
You are getting irrelevant.

Surr H. D. RAJAH.......for the pur-
pose of afixed capital investment. The
execution of this policy devzlops an
extreme centralism. That is the kind
of point I am trying to bring to your
notice. If power is decentralised, the
rate of accumulation will be lessened.
The pearer the responsibility to the
people, the more it is responsive
to the peoples’ suffering.  From the
centralist policy to the creation of a vast
bureaucracy, to serve the requirements
of the central direction is the logical
step. Everything is butchered to the
requirements of the plan.

So, Sir, we must concentrate our
attention on one aspect, upon only one
economic aspect, namely, that without
the voluntary enthusiastic and proper

support of tbe entire mass of humanity

any plan is bound to failin a demo-
cratic society. The approach to the
problem is either on the basis of dicta-
torship, in which we have nothing
to do in a democracy or, on the
basis of democracy in which we
have everything to do with the
pcople. The need to develop a plan
must be based upon our resources,
our capacity to implement those plans
and not upon the fact that somsbody
else will come to our aid. We must
create internally our strength, we must
have all the resources to ourselves
and then we must develop this plan.
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As Kalidas said to King Bhoja, this (

Government also is having three afflic- |
tions as follows |

Asaney virpa peedastu
Sisu peedastu bhojaney
Sayaney dara peedastu
Tripeedastu Narendra thay.

The Brahmins of Boston and Pandit
Mountbattens are the first headache
of the Government ; the food problem
is the next headache ; and thirdly the
sophisticated and civilised ladies who
are wanting divorce are the third pro-
tlem cf the Government. These three
problems are facing them and they are
unable to know how to solve them.
Have a realistic approach to life,
You will be feeling better and your
plan will succeed.

Surt N. SANJIVA REDDY (Mad-
ras) : Sir, the spceches on this Plan
today have been the most constructive
since the 24th of last month., We
from thus side, not our of a duty be-
cause we belong to this Party, but be-
cause we kave great faith that this Plan
will succeed, cengratulate the Govern-
ment and the Planning Commission
on the very good Report that they
have produced and placed before us.
It is quite reasorable. It is absclutely
necessary that they should give top prio-
rity to food. Everyone of us, to
whichever party he may belong, does
realise that the vast problem in our
country today is the deficiency in
food and that we have to become self-
" sufficient in food. Towards that end, the
planners have ailottcd almost 39 per
cent, of the tctal money to the m-
provement of agriculture—for irri-
gation, for power, and for other things
that would help to achieve an increase
in our foodstuffs. They have done
that. But unless they make an effort
to sce that the money is prorerly spent,
we may have spent the money but the
results may not be as good as expected,
Fer instance, they have allotted a good
amount for financing the agriculturists
for the purchase of seed, manure and
other agricultural requirements. But
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| with the experience that we have in our
villages, we do realise how difficult it is
for the agriculturists to go and get bis
loan. He has to walk miles to the taluka
office, and ir many cases there wiil be
mamocl to pay.

If he applies for a loan of Re, 100, I
do not know what amount he will be able
to bring back to his house after meeting
all the demands, external and internal.
Therefore, unless we protect the agri-
culturist from these difficulties, it will
rot beuseful.  Also, the matter of time
| is an important factor. If you want
rto give him seed, you must
give 1t at tke proper time. If he is to
be given manure, it must be given
| to him at the proper time. If the loan
i comes to him six months after he
| has made the application, it serves no
i purpose. Therefore, these two fac-
| tors, disbursement of the amount and.
the time taken to do 1t, are the two im-
portant things which will have to be
| taken care of.

‘Then, Sir. the planners have allot-
ted a fairly good amount for minor
irrigation.  With my little experience
I may bring te the notice of Govern-
ment the fact that even the small
amounts which the State Gevernments
i have allotted to districts for the purpose
of undertaking minor irrigation works
could not be spent for lack cf overseers
and enginecers. One has to go to the
remote corners of the village, make an
| estimate and then spend the amount.
' The staff is very small and the number
| of works are so many that it is not pos-

sible to meet the demand. There-
. fore, though the planncrs have allotted
| a fairly good amount—Rs. 47 crores
originally, and then again Rs. 30 creres
more—what  purpose will it serve if
we do not have trained staff, if ws
do not have enough overseers and en-
gineers ? Therefore, it comes to this,
| that first we must train enough tech-
i nical personnel like overseers, en~
| gineers, and so on. Unless we do that,
| our miner irrigation works will not be
a complete success.

Coming to land policy, I think it is
an urgent problem which must be dealt
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with immcdiately by the State Govern-
ments in particular. We have abe-
lished zamindaris. We have taken
over zamindarj lands and paid the zam-
indars a small compensation. It is
not right for anybody to hold thousands
of acres when we bave taken ever zam-
indaris and giver compensation. It
8, I know, a colossal problem and we
cannot take over the whole of the land

in the country from big landlords
and pay them compensation. Wc¢
will have to find a wav out. We

will have to pay them either by bonds
or by some other method, * or make the
tenant pay in 10 or 20 years. Ifthe
Government js not in a position to pay,
{:: the tenant become the owner
p1y ing in instalments for 20 vyears.
Scme solution must be found for this
problem alsc. Unless this prcblem
is solved, cur country can never prosper.
"The tenant today has no interest in the
land. He cultivates the
like a machine. He is surc that what
little be gets is not complet:ly hic but
that he will have to share a major
periion cf it with somebody else who
is not working on the Jand. Unless this
problem is solved, it will be very dif-
ficult to solve the problem of food tn this
country.
I know there is a feeling in the
countryside that this Government s
taking away land from petty land-
‘holders alsc who arc oWing 100 or 200
acres but that it docs not touch the mil-
lionaires whe are having industries and
house-owners who are getting thou-
sands of rupees as rent per month and
other people who arc in trade and get
millions and  millions of money—
that the Government is not taking
over their properties but is cnly tak-
ing over agricultural land. But, Six, be-
cause thar is not done. that is
no reasen why we should abject to this
geod thing being done.
are gcod, let us begin
ard sec that this thing  atleast
s donc and donc well. So I am
in full arpeement with the
that land must be taken over and given
to landless pcoplc or to tenants so

that they may cultivate it with greater |

enthusiasm and se that more food can
be grown.

56 P.S.D.
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Then, Sir, the planners have fixed
the higher limits for land. I would
suggest to the planners that low:r limits
also must be fixed. Itis no use dividing
land into bits of half an acre and an acre.
It is impossible to cultivate land if it is
cut up into bits like that. A family
unit of a dozen people or half a dozen
people cannot live on half an acre. It
will be very difficult for them to plough
or manure jt. They cannot depend
upon a very small piece of land. There-
fore, instead of simply asking the
small holders te group themselves into
one co-operative farming society.
Government must compel them to
group themselves into a society in
order to make it a cultivable unit of
30 or 40 acres. If you can take land
'~ from the landlord, it is not difficult to
ferce the small holder to come into a
. co-operative unit and grow batter food.
i In the summary of tha Plan it 15 said:

land simply !

It is. therefore, important that small and
middle farmers, in particular, should be en-
couraged and assisted to group themselves
voluntarily into co-operattve  farming
societies.”

e

This, in my opinion, is false sym-
pathy. Having comnoulsorily taken
ovar zamindaris why should you
not apply compulsion here also and
make them grour themselves into one
unit of 30 or 40 acres and make them
.cultivate the land on a co-operative
basis ? That, I think, is absolutaly
necessary.

ey

| Now, I come to major projects.
They have taken up good projects. As
an Indian I am proud of the facr that
they have beer spinding crores of
i rupees and they have taken up very
good proj-cs. As an Andhra I am happy
that public opinion has triumphed, but
as a Rayalaseema representative, I am
scrry we are nowhere in the picture,
I try to forget that I come from Ra-
. yalaseema, and I try tc feel that T am an
" Indian, but having been born there,
having lived among those urdo tunare
. people  who have bcen permanently
, suffering from famine, it is impossible
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for me to forget. I am rcminded of it |
every day, and particularly, when I
was going through the details of this
Plan, 1 felt terribly wcuynded to know
that though there was a lot  of sym- |
pathy shown, nothing in actual practice ;

came to us. I know Dr. Katju’s |
great sympathy for Madhya Bbharat, |
which  clected him, and he has

achieved a vcry remarkable success |

[ COUNCIL ]

in getting the Chambal project includ- \

ed in this Plan. I know, Sir,
months ago it was not there. I have also
seer him fighting with the Members
of the Planning Commission that it
should be included, although they said
that it was not possible. [ thercfore
coi-gratulate him oa his ability to get this
project included. I wisk, Sir, Ravala-
seema could have elected cne Munister,
sc that there would have been somebedy

two |

who could have fought on our behalf |

also. I know Sir, Andhra has gonc Cem-
munist. But Rayalaseema is not so.
We havc returned about 6o per cent.
of Congressmen. Only one Communist
has come to the Parliament from all the
five districts. Therefore, 1 say, Sir,
that this js an area that is neglected,
it is an arca that needs proper atten-
tion. Planning is very good. We
should plan for the whol: country. It
is like giving good tonic tc the
whole body. The whole body stould
be treated so that it should be hecalthy.
But I must tell the planners that it is
very necessary that they must take cate

ignoring the finger or the leg which is
woundcd and not dressing it. Theoy
must plan for areas which are backward;
they must plar for areas which are neg-
lected. Unless they do that, ‘t will not

. any oloc.

help the country and it will not bring |,

tke nation to a particular level. It is
Do use 1mproving a particular area in-
dustrizlly and by other mrcthods.

Now, Sir, coming to industrics, I

do not want to poke my nost in 1t be- |

cause I am a born agriculturist, not an
agriculturist in theory, put in pracrice.
So I do not want to say much on in-
dustries. My other friends arc there
who are a betrer authority to spcak on
that. But I am proud, Sir, that this
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country which had been importing so
many things {rom abroad, has today
becn able 10 export some cleth, some
sugar and some other things. I con-
gratulate the industrialists and others.
whe have donz it.  But, Sir, they must
also bear the full brunt which they are
not doing and I hope they will do it.

And ncw, Sir, I will come to foreign
capital. It is said thar forcign caprtal
should not be taken. But I am very
glad tcday that Mr. Ghosc and Mr.
Sundarayya have not tcuchcd that
subject at all. Thcy skipped ovcr 1,
1 am very glad over it. We have been
condemning foreign capital. But to-
day neither of them spoke about it and
I am very glad, Sir, that f.cm now on-
wards bettcr understanding of the
problem will be there and rhe policy
of toral condemmnation of foreigners and
forzigr capital will bz given up, be-
cause herc we are not discriminating
azainst anybedy. We are prepared 1o
take capital from Russia. ILct them
send us machinery today. I do not
think our Government will refuse to
take eirher money or machincry or
men, it there are any in those countries
—trained men. We are prepared to
take them. That has been made clear.
There s no discrimination. Only
untortunatcly, Sir, they are not able to
send us anything and wc are obliged to
take from rthe countries which can hclp.
Thnercfore, I de nct want to say much

8  that b . abcut industries and the fcreign capital
nf the limb which is discased. It is no usz g 1

also because we arc not attached tc
We are artach~d to evcry-
bcdy who is prepared to help us.

Obnly one thing, Sir, that the Govern-~-
ment meust take care of.  When we take
foreign capiral and forcign industrial-
ists, Goverrment must make it a peint
to compel the foreign industrialists and
capitalists to train as many penple as
possible—at Icast 80 to go per cenr. of
Indians—in that busincss. Otherwise
we will be in the soup. If obv chance,
like Iran, we may bave to nationahise
our industries some time later, there will’
bc no persennel for us to run them,
and we will be left in the lurch. We
have to Icarn frem the cxperience of’
Iran where there is oil, ¢il factories
and machinery but they are not ablc 10-
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make use of them and ler us take
example frem them and let us compel
them tc frain our peorle.

Now, Sir, small scale industries are
there. I dc not think it is an exhaustive
list. We are still thore in the  same
stage cf khaddar making, bee-kezping
and match making. Sir, I do not
think match making is absolutely neces-
sary for rhe small industry. I think,
Sir, it is a total failure. It is not able
to compete with the big industry. I
know of match factorics in South India.
Ar least hundred small coitage indus-
tries have suffered losses and perhaps
they have closed, becaus: it 1s cheaper
for the big factories tc go into preduc-
tron in this trade.
other things which can be prcduced by
these small scale industries wherc
people who have no employment and
whe have got a sinall capital can make
an attempt and learn things. There-
fore, Sir, it is absolutely nccessary that
these coftage industries must be deve-
loped and develdped te such an cxtent
that in cach Srate we can produce
things which are necded.

Sir, educated mcn are asked te take
to manual labour. It is no dcubt a
good theoery tc say, Sir, that “Educated
rersones shculd be persuaded to rid
therhiselves of prejudice against manual
employment and should be encourag-
ed to receive sufficient training for
manual jobs”. But how many pcople
can do it ? You are asking educatad
m'n tc go and plough the land. Sir,
the type of cducation that we have
given them does not suit the job thar
we want thrm to do, i.e., to plough the
land. You mu:t give them such type
of educartion that will benefit them and
make them useful after they complete
their course. So, S'r, now we will
have to ckange the whole system of
educatron and then alone they would
become useful.

T do not want to discuss the details
of all schemes like public hcalth and all
thosc things because the time at my dis-
posal is short. But I will say one
thing about public bealth. T must say
that thcre are villages in very many
areas w erc people have to walk miles
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and miles to get their drinking water.
And cvery day they have te de so. It
is high time we give them relef. It is
their Governm-nt and our beloved
leader is at the hclm of affairs and I
hope that the drinking water pro-
blem,which is absolutely necessary—the
minimum need of the humin being—
will be tackled and given top priority.

To make the whole Plan a success,
one thing js of primiry importance and
that is the existence of an honcst ad-
ministraticn. You may spcnd  two
thousand crores or two hundred thou-
sand crores or much more, but the whole
programme will fail as long as you do
not have honest m~n who will have to
do this job. Honesty is the main
thing that we have to devclop in this
country. If there is any suspicion
against an officer, that s enough proof
and he should be sacked. One great
leader was telling m= a few years ago—
I may tell his nam~—Rajaji was telling
me a few years ago that 1t 1s not cnough
to be honest. But you must be so
honest that ever your cn~my will not
question your inteZrity and character.
That should be thce motto of every-
bedy, whether he is a politician, an
officer or a chaprasi or a clerk. One
must bc so honest and above board
thar his honesty cannot be questioned
even by his enemy. D’shonest people
are nit always in the lower ranks.
We see thrm even in the top ranks
drawing thousands and thousands and
etill making millions and millions.
Such pcople must be hanged outright
and shot from thc ncarcst ficld. But
unfortunately we have not hanged even
on~ of them till this day. Unless wz
do that, this Plan would nct succaed.
Thus alone our country will be saved
and smaller men will also be cared for.

Now., Sir, to come to the other
speakers, Mr. Ghose gave a few good
suggestions, though he said that this
Plan is useless and will be ineffective.
He said that this Plan would take 27
years to double the national income.
T ask Sir, is27 yearsa long period?
If Mr. Ghose wants to grow a garden
today, is he going to reap the fruits to-~
morrow morning? Would he not intend
it for his sons and grandsons? If he
builds a hous?, will he plan itonly for
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the period of his life or will he plan it

for the future generations also? So also

to reap the fruits tomorrow in our own
life time only but to make our country
great in future a'so. Thatis the purpose
of the Plan. Therefore I say that 27
years is ilot along time. You are wrong
and not the planners.

Then, Sirabout deficit financing and
other things he spoke indeed very well;
so I do not want to touch that subject,
because I am not as conversant with
those subjects as my hon. friend Mr.
Ghose is. Then, Mr. Sundarayya said,
thar we disagree with everything because
the Communists say them. If they say
any good things, we agree with them.
When they say, restrict profits, I am
one with them ; when they say,
guarantee wages, I am one with
them. We are not agents of anybody.
We do not want to make the rich man
grow richer and bloat himself. We
want to tax him as much as possible and
if possible elimmnate him also.
in the Opposition, it is very easy to criti-
cise. We cannot eliminate him by be-
heading him in the Communist way.
Take the question of zamindari aboli-
tion. It took two years to bring in
legislation to that effect. We are pay-
ing them compensation in order to
enable them to live as honourable hu-
man beings, but here probably the
Communists would have beheaded them,
taken away their lands and not have
given them any compensation. But
we believe in democracy. We believe
in democratic ways. We want to pur-
sue democratic methods, and we will
certainly not adopt the Communist
methods ; even if it is going to mean
some lapse of time, we are going to
wait for a better opportunity, for better
circumstances for achieving our ob-
jectives. So, Sir, we are not going to
disagree with everything that the
Communists say. We are going to
agree with them so far as their good
suggestions and therefore Government
will certainly make a note of their
suggestions for the betterment of the
labourers.

Then, Sir, coming to my {riend, Mr.
Rajah, he gave us very nice idlies and
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coffee yesterday, but let me tell him
that those idlies are not going to corrupt

) us in any way and that we are not going
wl en he pluns for a country we don't plan

. That

to vote for his amendment on that
account. He said, Sir—and I tale it

. as a compliment— that we come to the

House after leaving our brains outside.
is a compliment really. He
accepted that we have brzins, but what
about the people who have brains
neither outside nor inside the House ?
Without meaning any disrespect to
the House or to any hon. Members of
this House, at least to that extent we
are better off. Yes, we keep our brains
outside but we do it in order to sub-
ordinate ourselves to the great leader
of our country. We are not sub-
ordinating ourselves for our own good
but we are doing it in the interests of the
nation. We are certainly proud that

. we are supporting this Government.

Being -

We are not going to get any better gov-
ernment tomorrow; it is bound to be
worse.’

Surt H. D. RAJAH : Question.

SHRI N. SANJIVA REDDY : There-
fore, Sir, I request all hon. Members to
support this Government, to support
this Plan in the interests of the nation
and the future generations to come.

Suri S. MAHANTY (Orissa) : Mr.
Deputy Chairman, planning is not a
gamble. It is always related to cer-
tain circumstances. Planning  also
means how best to get over the obstacles
in the way of our progress. In that
sense, every housewife is a planner,
but the difference between a housewife
and the Planning Commission is that a
housewife plans with her eyes open,
while our Planning Minister and the
Planning Commission plan with their
eyes closed. In this context I would
invite your attention to eveiy chapter
of these two voluminous reports that
have been inflicted on us. In every
chapter you will find that there are ng
data, no statistics. I was very much
interested in geological survey but I
found to my utter amazement that in a
simple matter like a geological survey,
there are no statistics or no data given.
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Therefore, in this sense, this planning
is a gamble, and 1t is going to be a
gamble, because we do not know what
we have. Even supposing that this !
will lead to some progress, I do not think
that the progress will be commensurate
with our desire or our wishes. Dis~ |
appointment has therefore been ex-
pressed about the targets of the Five
Year Plan, but we have to remember
that the Five Year Planners are not :
magicians who can bring rabbits out
of their hats. I would invite your
attention to the Fourth Five Year Plan
which has just been completed in the |
U. S. S. R. Even after the completion
of this Fourth Five Year Plan in 1950,
the U.S.S. R. produced 180 million
yards of woollen cloth, which comes to
2'8" per head. Coming to cotton
textiles, the U. S. S. R. after the comple- .
tion of the Fourth Five Year Plan ,
produced 158 million yards, that is
about 2 yards per head. At the end
of the Fourth Five Year Plan, it was °
stipulated that 240 million pairs of |
shoes would be produced, but in fact
205 million pairs were produced, i.e., |
one pair per head, as against three pairs
in the U. S. A, and two pairs in the
U. K. Even in food production, it
has been admitied that the U. S. S, R.
did not proceed according to the tar- ;
gets that they had fixed. On the whole,
the conditions of the people in the
U. S. S. R. are not better today—even
after the completion of the Fourth
Five Year Plan and on the eve of the
Fifth Five Year Plan—than what it was °
before the Second World War, As the .
Prime Minister has indicated, and right- .
ly indicated too, this is only a beginning, .
a humble beginning, to achieve a great |
ideal. Having said that much, I will
come to the Five Year Plan and say that
its success would depend in the ulti- |
mate analysis on the mechanism through
which this is going to be implemented. |
Now the Government want to execute |
th: Five Year Plan mainly through Gov- .
ernment machinery, through the ad- |
ministrative machinery, but as the
Planning Commission itself admits,
there has been some deterioration in the
public administration in recent years.
Even though the Planning Commission
appointed the Gorwala Committee to
go into the standard of public adminis
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tration and suggest ways and means for
1ts mprovement, I regret that nothing
has been done in the matter. More-
over, the people are nowadays looking

" upon the Government as hostile, as their

oppressors. Why ? This has to be
analysed with all the vigour and with
all our encrgy. Nepotism and favourit-
ism have corrupted the very basis of
administration, sc that peoplc have
absolutely lost their faith in justice.

+ Therefore, this 1s an cccasion when

the Prime Mimster should reiterate
bis faith in a pure administration, an
administration which is above board

" and where there is no scope for the

slightest slur of favouritism or nepo-
tism. Thnen the Planning Commission
have also suggested that therc should

' be some sort of movement to weed our

corrupticn from our public litc, from
our political life and from our official
life. 1In this context I would invite the
attention of the Prime Minister to two
movements that have been reeently
launched m China—the Shu Fan and
Wu-fan. The Shu Fan movement
was started by the public, not under the
aegis of the Government or Adminis-
tration. Wherever a man or an officer
or a man holding any political office
was suspected of any corruption he was
criticised and condemned in public
meetings and then ultimarely he was
brought before the law, The Wu-fan
mevement was started in which even
subordinates and workers could criticise

' their masters and employers wherever

the latter was corrupt. Sc I would
suggest that these two mecvements
should be taken up immediately and
legislaticn sheuld also be enacted to
mete out excmplary punishment to
erring officers. Thirdly every officer

. or person holding any important politi-

cal office should be made to submut
yearly returns of hus acquisitions of

| movable assers and immovable pro-

AN Hon MEMBER : Only in his
name or benami also ?

Sur1 S. MAHANTY : It will in-
clude benami also. In this context I
will exrress my disappcintment over
the achievement of the Special Police
Establishment which was brought into
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existence for the special purpose of |
weeding cut corruption from our ad- |
ministraticn. The other day durirg
question hour, I brought to light a
case in which the S. P. E. bas been
delaying for over nearly 8 mcnthe over
a case of brib2ry where an engineer was
charging 7 1/2 per cent. over every  bill
of payment and thereby amassed nearly
3 or 4 lakhs of rupees. Here is an
illustration befcre you. So with this
machinery you cannot entrust this Five
Year Plan. As has been rightly peinted
out by a M=mber of the Opposiricn in
their hands, this Five Year Plan is
going to be the “Five Years of Misery”.

Then I will comé to the positive
aspect of the administrative machinery
that has been cnunciated. Now in the
district level planning has been entrusted
to the district authorities. That means
the responsibility of executing the Five
Year Plan in a particular district will
devolve upon the District Magistrate
but that gentleman combines in himself
the executive and judicial functions of
the district. In the past the G. M. F.
and the Vanamahotsav and other pro-
grammes were entrusted to him. But
becaus: he was already overburdened
with so many activities with so many
responsibilities, tnat he could not pay
attention to any of these functions,
to any of these activitizs as a result of
which it all ended 1n a fiasco. So here
what I propose is that the administra-
tive machinery should be thoroughly
decentralised. In the State level there
will be State Development Councils

[ COUNCIL ]

which should net comprise mainly of -

some officers as at present. It should

include all Mempoers of Parliament of

the particular State and at any rate it
will also include certain persons with
outstanding knowleage of rhe local pro-
blems. Then there is the District Coun-
cil which will be composed of the Mem-
bers of the local Assemblies of respec-
tive districts and then Sub-Divisional
Development Councils will include
Members of the various localities and
then when ycu come to the Village

Members of the Village Panchayat.
Now of course there 1s a Panchavat,

-
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| but I cannot say what is happening 1n

the other States, but m my State all
the Panchayats are nominated by a
polirical boss samewhere in the town.
Nowhere have we got an clected Pan-
chayat. Then the multi-purpose vil-
lage worker for development who will
be the agent of all devclopment work
should be no other than the elected
Head of the Panchayat otherwise with
all the responsibilities which  are
going to be placed on that multi-pur-
pose village worker—if he is a Cengress-
man who orly knows how to please the
Congress boss somewhere else, then
you will see tnat every village will be
a battlefield. Because the respensipili-
ties are great ; he has to carry agreat
amount of pubplic confidence bchind
him, otherwise none of the plans which
you are intending tc carry out in the
village level is going to be effective at
all. Then these autoncmeus Develop-
ment Councils will work inclose co-
operation with the administraticn ard
every year the progress of the various
Development Councils will be discuss-
ed by Parliament so that at cvery
stage we will know to what cxtent we
have progressed and what we have left
still t¢ oe donme. In this cortext, 1
welcome the suggestion for the creation
of the Bharat Sewak Samaj. Of ccurse
doubts Lave been cxpressed abour it.
Personally 1 also believe that 1t may be
vtilised as a subsidiary Congress or-
ganization keeping in view the next
general elections but 1t is always better
and 1t pays aiso to be optimistic. If I
may say so, its Russian synonvm is
Kosm.osol. Even in the U.S.S.R, when
they were working their First Five Year
Plan they enrollca thousands of youths
under Kosmosol. If, therefore, the
Bharat Sewak Samaj works according
to its aims and objects ard is not con
verted into a subsidiary Congress Or-
ganisation keeping in view the nex
clecticns, then T hope 1t will achieve the
objects for which it has been estab
lished.

Coming to the second part of my
amendment I would say that undevelop
ed States like Orissa have enough rease:
to feel that the distribution of the Pla
has not bzen quite equitable. Not ont
Orissa but also other undeveloped an:
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under-developed and backwards States '

who loeked upon the Five Year Plan
for progress, for betterment have becen
sorely disappointed. Ycu know Orissa
is a lana of villages steeped in ignorarc:
where you don’t get rcads, or facli. es
‘for education and yet that Orissa l.as
been granted the lewest sum for rural
development so far as A Class States
are concerned. It has been given
352.9 lakhs while urbanised State
like Bombay has been given 2871.9
lakhs on Rural Development. A land
with so per cert. of aberiginal popula-
tion has been allocated the lowest
.amount—r115.4 lakhs for the ameliora-
tion of the backward classes while Bom-
bay gets 213.6 lakhs ard U. P. gets
235.2 lakhs.

Then, Sir, in Orissa, we have 12,782
miles of roads which are now without
.any repairs. According to the esti-
mates, one has tc spend Rs. 1,200
in repairs for every mile of road.
But at the moment, the Govern-
ment of Orissa are spending only Rs.
200 for a mlz of road; but ev.r then
‘there is no moncy in the exchequer as
a result  of which for many years
these roads are lying without any re-
pair.

Then, I will invite your attention to
the' condition of Education in Orissa.
Orissa spends the lowcst amoun: on
Education. It spends 10 per cent.;
while Bombay spends 20 per cent.;
Bihar 15 per cent; Assam i2 } per cent.;
and Madras 19 per cent. Ide nct mean
to suggest that Orissa Government
have no basic concept of social justice
or conscience. Nothing of the sort. It
is because of the simple reason that
there is no morey to spend. Though
the State has many resources, 1t has nc
money for its developments. Orissa is
a classical example in this respect. You
know, Orissa stands first so far as the
mineral wealth of India is concerned.
Qrissa stands second so far as forest
wealtp is concerred. While it has an
annual revenue of 7 crores, Saurashtra,
with a pepulation of 41 lakhs and an
area of 21,000 sq. miles has an arnual
reverue of 8 crores of rupess. It is
due to the fact that every year we are
‘peing denied a sum extending to about a
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crore of rupees pecause of export of
raw material over which there can be
nJ levy of sales tax under the Consti-
tution, Thercfore, 1t behoves upon the
Gcevernm .nt to see that cuch undevelcp-
cd arees like Orissa or Assam should be
given high priority in their d .velopment
schemes. .

A lot of things have been said about
Agriculture. I am not an economist,
but every layman knows that in agri-
culture, very soon the law of diminish-
g returns operates. If you are going
to concentrate wholly and thoroughly
on land, then, after some years, every
additional investment will result in
decreasing returns. This has been al-
ready in operation in Orissa. In the
course of the debate on Food, I tried
to impress upon the Government that
the economy of such undeveloped
States should be so balanced, so integ-
rated, that when the law of diminishing
returns opsrates on the Agriculture
sector, the developed industries would
have been there to lend a helping hand.
But, what do we find ? We find that
a highly industrialized State like Bom-
bay gets Rs. 103 lakhs for cottage
industries and Rs. 250 lakhs for
other industries. Similarly, in West
Bengal, for cottage industries, 743
lakhs have been allotted, while Orissa
has been allotted 23 lakhs. Madras is
also a highly industrialized State. It
has got for other industries 85 lakhs and
for cottage industries 106 lakhs of
rupees. Yet, Orissa, which needs so
much of industries, has been given a
paltry sum of 93-2 lakhs out of which
cottage  industries get 23 lakhs.
Even that sum for cottage industries is
inadequote. Orissa is famous for her
cottage industries. Already, the tex-
tiles of Orissa are enjoymng a good in-
ternational market. Thousands and
thousands of artists and artisans are
langwishing away simply because there
is no money. Therefore, at least in
my State, there is nothing to cheer, so
far as this Plan is concerned.

P. M.
3 And then, Sir, in this context, I will
also bring in another factor. I have
indicated earlier that Orissa is the first
State in India so far as mineral resources
are concerned. At present Hirakud
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pi1oject is being worked out of a loan
received fiom the Centre. Our Prime
Minister was so eloquent this morning
about increased electricity output. I
am rerfectly in agreement with him,
tut what are we going to do with all
those Kkilowatts that we are going to
produce fiom the Hirekud project or
any other river valley project, or mulri-
purpose project, unless those kilowatts
of energy are utilised for some industry.
We are certainly not going to eat these
kilowatts. When we are not going to
get any immediate returns, I wonder
how the Cent. e believes that it is going to
get back the loan that has been given so
far. In this context, I would request

Government to expedite setting up an |

iron and steel plant in Orissa for which
there is abundant scope, because of its
nearness to coalfields and because of
its neainess to high-grade manganese
mines. It would be an ideal place for
an jron and steel factory.

Now, coming to the financial aspect,
we find that out of the 2,069 crores
that is proposed to be invested, we are
depending for 738 crores of expenditure
from public savings, that means savings
from revenues of the Centre and
State Governments, after meeting their

non-developmental expenditure. And
then, from  private savings we
are hoping to get 520  c.ores,

Then, from foreign aid, which has
amounted so far to 156 crores. The
deficit still amounts to 655 crores, and
this 655 crores we are now thinking to
make up by additional measures of
taxation, by borrowings and by deficit
financing. Deficit financing involves
injecting additional purchasing power
into the community. Therefore, it has
always inflationary tendencies and
possibilities. In this context, deficit
financing is a sort of indirect taxation
because the prices of the consumer
goods will te on the increase. There-
iore, deficit finanung, in the ultimate
analysis is a sort of indirect taxation
which hits the poorer classes of the
people most.

Then as regurds deficit financing, of
couise, we have got to draw Rs. 290
crores fiom the sterling balances and |

[ COUNCIL]
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that has been the celing of our deficit
financing. As has been pointed out by
Mr. Ghose this morning, unless there
is a suitable mechanism for the ad-
ministration of deficit financing, it will
almost surely result in a disaster. At
any rate, I think, it is premature to sit
upon judgment so far as deficit financ- .
ing’is concerned.

Now, the balance that remains—Rs.
365 crores—is to be met from taxation
unless we are going in for foreign aid.
Therefore, for these 365 crores, we
have to depend on taxation unless we
are going in for foreign aid. A lot of”
agitation is going on in this country
about foreign aid. When foreign aid
15 attached with political strings, cer-
tainly we have every reason why we
should object to 1t. But those Com-
munist friends, those who condemn.
foreign aid,—I most respectfully invite
their attention to the 1922 Genoa Cong-
ress when the Bolshevik delegates,
in approved Bolshevist form, even
bourgeois fashions were canvassing for:
foreign loans. At that critical hour
of her history, Soviet Russia, entered
into a treaty, a most humiliating treaty
—Brest Litowsk—with Germany and
other capitalist countries, which allow--
ed the exploitation of natural resources
in Soviet Russia. Alas, in the history
of nations, as in our individual lives
we have ups and downs and when the
tide is up we have to bend down our
head, but that does not mean that we
are going to accept foreign aid with
strings attached. We should accept.
foreign aid in such a manner that in the
end, they have all the strings and we
have all the loans. Otherwise, we have
practically reached the limit—our tax-
payers have reached a situarion in which.
they cannot pay any further tax. To-
refresh your memory, I might add, Sir,
in course of the discussions on the last
General Budget, the consensus of opi-
non in this House as well as in the other:
House was that the taxation limit has
already been reached, and to give
immediate relicf to the tax-payer, a.
Taxation Enquiry Committee should’
be appointed, which would find out
ways and means to see how best retief
could be given, so far as taxation is.
concerned.
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The time at my disposal 15 very
short. 1 will only take two more
minutes, by saving that the Govern-
ment is pinoing its faith on raising reve-
nue from toxation. I might here
invite the attention of the Government
of India to the statement of the Finance
Minister of Orissa. He says in so
many words, that in Orissa not a single
pie could be raised by way of taxation.
On the other hand the question of giv-
ing relicf to the texpayer has become
urgent. Here is what he says : “The
rate of taxation has reached its peak in
Orissa—Sales tax, agricultural income
tax, stamp duty, entertainment tax,
motor vehicle tax, tax on petiol etc.,
are comparatively higher than what
they sre m the diffeient sister States.
There is therefore no room for further
enthancement of cesses and  taxes”.
In this context, for such a permanently
deficit province like Orissa, how do
you hope that you are going to raise
money in the public sector by means
of taxation ? Therefore, I have come
to the position that the only national
course would have been that we would
have started, not in such an ambitious
manner—from malaria control, up to
increase output in every sector. In-
stead of being so ambitious we would
have invested all our resources in the
agricultural sector so that the money,
the resources that we could obtain by
exporting our foodgrains to other
countries outside—could have been
spent in developing the industrial sec-

tor. But I cannot express my dis-
appointment too adequately at the
conduct of the capitalists and the

industrialists of the country. They
should remember that the capitalists
of Great Britain gave Britain an Empire,
so also the capitalists of the U. S. A.

AN Hon. MEMBER

the Congress !

So also

SHRI S. MAHANTY : Therefore,
they could have saved the public sec-
tor from the drain of its limited re-
sources for natural development. The

resources that would have become avail- !

able by intensive development of agri-
culture, would have gone a long way in
expanding the scope of the public sector
without imposing new taxation, new
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burden of taxes on the poorer strata of
the people who are already over-bur-
dened. Thank you.

Suri C. P. PARIKH (Bombay) :

| Mr. Deputy Chairman, Sir, I congra-

tulate the Members of the Planning
Commission for bringing home to the
country the realism of the assets and
resources which are existing in the
country for national development. The
idealist and armchair suggestions put
forward by some hon. Membsars were
based on fantastic assumptions of the
resources of the country and the pro-
ductive assets that exist in the country.
I say, Sir, when they read this Repori—
valuable Report it is—which has given
all the details—another Report contain-
ing so much more greater details is
also coming out—when they read it
they will know exactly the position
where we are standing. At the present
moment, owing to the Plan which is
before us, 75 per cent. of our available
resources are to be spent on agiiculture,
irrigation, power generation, transport
and communications, and social services.
Sir, I think nobody will object to this
because agriculture is most essential
to us, when we have imported food-
grains to the extent of 750 crores since
1948. Power resources are most im-
portant because our industries, small
scale as well as large scale, have starved
for want of power, and our production
has suffered in the past three years on

i account of want of power resources in

all the places. With regard to irriga-
tion the crop is dependent on rain and
whenever the cultivator expects 20
annas of harvest, he is disappointed that
due to the absence of one rainfall his
crop is 6 annas only. Our railway
system and our ports have not been
cared for owing to the replacements
not being made during the war. We
require all these. Agricultural and
industrial development will be useless
if these activities are not carried out.
Our education was at the lowest ebb.
There is hardly 10 per cent. literacy
in the country. With regard to
health also, there were no hospitals
with good equipment or nurses. So
75 per cent. ought to be spent for all
these.
the Planning Commission has put be-

2056+ *

Now Sir, the resources which -
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fore us are in the neighbourhood of
1258 crores, which they have taken

into consideration after all available

taxation which the Centre and the

States will be able to levy. So that all
the resources of the next five years have

_practically come on the estimate. If
we have so many schemes on our hand,

schemes which they have approved
to the extent of 2,000 crores, and other
schemes which they also approve to
the extent of further Rs. 4,000 crores,
how are we going to finance them ?
That is the main problem, and I think
the realism has gone home to the
country—that our finance, cur power,
our resources are limited, and priori-
ties imust be fixed for whatever activi-

ties we are conducting. This is not

enough Sir. If you look you will find

what our productive assets existing in

the country are. Many people have

fantastic nations of our productive

assets. Productive assets ~re those which
produce goods of production or con-

sumption. The productive assets are

1236 crores held by the Central Govern-

ment in form of railways, irrigation

projects etc., Rs. 1,000 crores held by
the State Governments, and Rs. 1,500
crores held by private sectors in the form
of corporations and others. When I

mention, or when I say, productive
assets of the country, I want to make it

clear, I do not mean buildings or estates

which are not productive. Therefore,

all our productive assets of the country
comes to Rs. 1,500 crores in the hands

of private individuals and corporations,

including banks and others. Now

Sir, if this is our position, we have to

advise Government as to how we should
proceed. The advice which has come
from the Opposition is of a destructive
nature, which is meant to demolish the

pattern we have built, which we have

in existence. An hon. Member, Mr.

Sundarayya, has gone turther. He

made a fantastic assumption when he

said that atout Rs. 233 crores are exist-

ing, and multiply it by five, you will get

1,200 crores which can be tapped by

the State, and our problems will be

solved. I am sorry to say Sir, that he

has not read the Report correctly, or

practically, he has forgotten his mathe-

matics.
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Surlt P. SUNDARAYYA : Those
were The Eastern Economist figures.

Sur1 C. P. PARIKH : I refer him to
volume II, Chapter XXIX, paragraph
33, which he has taken, and which says
that the total investment necessary for
financing expenditure on the Plan in
the public and private sectors is esti-
mated at 327 crores ; Rs. go crores in
the public sector and 233 crores in the
private sector. He has forgotten that
this whole amount of 233 crores is not for
one year, but for five years. There
is, therefore, no such thing as Rs. 1,200
crores on which we can lay hands. He
must see what the total assets ure.
The figure of Rs. 233 crores which he
has mentioned is for the whole period
of five years. He cannot expect wrong
figures to be swallowed.

I am only pointing out these items to
show that no one should mislead the
House by wrong statements. One
should study the figures properly and
see what amounts can be obtained. We
have received foreign aid of Rs. 156
crores and if we want to go further
with this Plan, hon. Members oppo-
site will admit that this amount is not
adequate. Even then we require Rs.
650 crores and the Planning Commission
has after closely examining the position
estimated for a release of Rs. 290 crores
from our sterling balances. This is
the only approach btecause we have
those balances with England and they
will be released according to calcula-
tions which the Planning Commission
have made during the next five years.

Even then we are short by about Rs,
350 crores.

If we do not get external aid, how are
we to go ahead with our schemes ?
Are we to scrap them ? My hon.
friend Shri Sundarayya asks us to do
this, that and so many other things.
But our resources are limited. If they
take some pains to go through this
Report, they will find in the 39th
Chapter there are so many items on
which evervone of us, polirical leaders,
social workers, industrial and commer-
cial men, all can serve the country in
various ways and implement this Plan,
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If we do that, then the standard of life |
in the country will be raised and we
will actually be doing good to those for
whom we claim to be doing good.

Now I come to the private enter-
prises. For these also Government |
have provided. In the first place there
are the major irrigation and power
schemes and electricity has been in- |
creased to 1-4 million k.w. Electricity !
is most useful if we want to develop \
industries in the private sector and |
produce essential commodities. There- |
fore this increase of electrical power is Il
most essential. Hon. Members who |
accuse the Planning Commission orl
the Government should do so after
reading the Report. In Chapter XXIX |

\
!

there are Appendix I and Appendix 2.
In Appendix 1, 16 central projects
which have been launched on are listed
and which will be completed in a great
measure by the end of the planning
period ; and 8 projects are launched
on by the State. In these projects,
only we can produce greater wealth |
for the country. We will find that the
.development 1s on the right lines and
_that we are going on right lines, be-
cause we have given priorities to those
goods which we want most and without
which we cannot do.

As regards private enterprises, Rs.
233 crores are to be spent in five years
and not in one year. And this has to
be invested in productive industries
which are set out in Appendix 2 and
there are 42 such items. Out of these
42 1ndustries, 8o per cent. are for essen-
tial items, for producing goods which
are most essential, not for producing
consumer goods. Out of this Rs. 233
crores for which priorities are assigned,

per cent. for petroleum refineries, 16
per cent. for heavy engineering indust-

26 per cent. go for iron and steel, 20 \

ries, 8 per cent. for heavy chemical :

industries and 5 per cent. for cement and
4 per cent. for paper. These constitute
about 8o per cent. and each one of them |
industries is important for our develop-
ment and also important for attainment
of self-sufficiencv. I sav this because |
we are living, as we know, in troubled 1
times, with war in the air and when
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nations want to devour each other. In
such times we should not allow our
limited resources to be frittered away,
but should use them in order to attain
self-sufficiency.

In the private sector also, to a great
degree, as the Prime Minister said, we
have introduced the element of control.
These have been, in a way semi-na-
tionalised, by the measures adopted
during the last eighteen months, and
also by the measures recommended by
the Planning Commission. If this
continues, there will be no exploitation,
no higher profits and everybody will
be engaged in work which is in the
interest of the nation, and so will be
I may point out
some of these measures. The In-
dustries Development and Regulation
is there. By that industries will be
regulated when a notification is issued.
Thirty seven industries have been thus
regulated by the issue of notification.
As regards some industries in the pri-
vate sector, the regulation is that the
prices which they charge from the
consumer will be controlled by the
State. The quality of the product
should also be up to a certain specifi-
cation and standard. The quality
will also be examined by the State to see
if this standard is being maintain>d and
whether the product is of the right
standard. Then the third condition
is that the production up to the installed
capacity should be there. If these con-
ditions are not fulfilled, then the
Government will step in and take
charge of the industry and completely
control it. Mr. Sundarayya says unless
you nationalise them, you cannot take
any headway. But I may tell him that
just as there are political and social
leaders who do much for the uplift of
the country, there are also people in
industries and in commercial fields who
can use their talents for the good of the
country. This collective intelligence
of these persons engaged in commercial
and industrial undertakings should not
be under-estimated. They are making
their contribution in the advancement
of the country. Even if you take over
the industries, their services will be
required, because they have the neces-
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saly experience, ability sn
sational power.

d organi-

Hon. Memters oprosite say that it is
nccessaty 1o reduce disparities in in-
comes.  Even they will agree that these
are being gredualiy reduced. The pro-
fits are now bcing brought down and
thaie are econcmic readjustments tak-
ing plece in all sectors of our life. The
hig her incomes are being brought lower.
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|

"The Estate Duty Bill will further bring |

down the inequality. Therefore this
Government end the Planning Ccm-
missicn are doing all in their power to
biing commercial and industrial activi-
ties in such 2 way as to achieve objectives
which are laid down by our Constitution.
According to that, Sir, they are pro-
ceeding in the matter and, as the hon.
the Piime Minister has said, that is
progressive socialisation in the country
which we must try to understand.
W hat does it mean ? Practically what
the Socialist Party desires to do in one
or two years, the Planning Commission
and the present Government are trying
todo in a period of seven or eight
yeers end they want to go at a pace which
will ke slow, but certain steps by which
the edifice of economic salvation which
they build for India will be perma-
nently mainteined. It is very easy to
say, Sir, that this thing should not be
done and that thing should be done.
I meen to say that the political leaders
in the Oppcsite Party are trying to
induce the country into believing that
the present Government is not doing
the right thing, and this is with a view
to gan poliucal power but, if it is pro-
perly examined, 1t would be found that
the present Government is dealing with
the development of industries in the
private sector with a firm hand. This
is neither adequate nor sufficient. I will
explain further and say that the region-
wise development is also under active
consideration of Government and
there is going to be a licensing order
by which no industry can be started
unless Government issues a licence and
that no industry can be expanded un-
less Government issues a licence. An-
other thing, Sir, is the location of in-
dustry and develorment of under-de
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veloped areas. For this, there is Capi-
tal Issues Control Order by which
diversion of capital is tried to ‘be cont-
rolled. These aie the steps taken and
I think, Sir, looking at the number of
amendments, that the Planning Com-
mission’s Report has not been
properly studied. They have advocated
tor developing backward areas, as far
as possible, but, we must also look to:

© our means, we must also look to our

ability and we must have patience to
carry out our schemes.

Now, as regards the private sector,
there are also Development Councils
sought to be established for each in-
dustry and each industry will be super-
vised by the Devclopment Council
which will be constituted by Govern-
ment.  With regard to the Develop-
ment Councils, I may say, Sir, in order
that Government may succeed and, in
order that the opponents may not score
over the incapacity of administration of”
Government in controlling this private
sector, 1 have to request that Govern--
ment should be very cautious in regard.
to the personnel of these Councils.
When they constitute these Develop-
ment Councils, it should be borne in.
mind that only persons who believe
in the present social and economic.
objectives of the Constitution are taken.
in on those Committees and they should
be prepared and able to devote sufficient
time to those. I mean to say, Sir, that
this should be enforced because this is a
kind of economic warfare which we are
fighting and we must conduct on those
lines. We must try to secure the best
talent, best experience in the country
and, at the same time, we should see
that the criticism which is existing in
the country does not have any ground
because we are fighting against another
type of civilisation or, we are fighting
against doctrines imported from foreign
countries In order to fight this.

, the administration shall
hax’?e to be very alert in controlling what
they do.

Now, Sir, we examine another thing
here. For the development of sma]l
scale and cottage scale industries, a
provision of Rs. 27 crores is made. In
the recommendations of the Planning,
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Commission, they have proposed a
cess on large scale industries if they are
competing with a small scale industry,
‘or is not in the national interest and
this cess will be on such industries which
Government consider fit to be carried
ron by small scale as well as cottage scale.
This is not only enough, but even no
licence will be given to any large scale
industry to develop or expand if that

[ 16 DEC. 1952 ]

production can be had from cottage
scale industries.

Sir, therefore, with regard to these
amendments which are proposed with
regard to development of cottage scale
and small scale industrics, I mean to
say, Sir, Government are doing all in
their power. They will enforce it if
this Report is adopted and approved
and I think, Sir, those who disagree
with this Report or those who do not
believe in the objectives of the Consti-
tution will not be doing any service to
the nation in throwing out such re-
commendations which are very vital
for the growth of our nation.

Now, Sir, the unemployment prob-
lem is existing in our midst and, there- |
fore, they have emphesised that the |
pressure on agriculture should be shif- |
ted by development of small scale and
large scale industries. The Planning |
‘Commission have said that there are |
1,20,000 clerks who are in the Employ-
ment Exchange Register ; there may be
many more outside. Out of this, there '
are 17,000 graduates who can under- |
stond what happened in the past, how |
the Russian Revolution was there, how l

I

the French Revolution was there, how
the Soviet economy is working, how the
American capitalism is at present func-
tioning. Sir, in  order that these
youths may not be misled ¢nd led
into the traps of those who want politi- |
.cal power, I say, Sir, development of the |
small and cottage scale industry should !
be carried on with great vigour in order !
that our country may be strong, and '
we may be able to give the maximum :
employment to the maximum number
which is the aim and goal of this Plan-
ning Commission’s Report. I say, Sir,
there is no peampering of the capitalists
in the Report, there is no pampering of

Five Year Plan

any vested interest but, there is the
main bjective of how to bring m axi-
mum benefit to the country.

Now, Sir, with regard to the other
factors, I haveto point out that our
income will not increase to double the
amount in less than a pericd of twenty-
five years. Ithink, Sir, the Planning
Commission have under-estimated and
they have not properly emphasised
the values which are to be put
on the production that will come
and the values which are existing today.
According to the present values today,
the income will be double after twenty-
seven years. I do notagree with that
assumption ; I say, Sir, that with the
additional production in the country,
the values will go down and our present
index which is 380 will go down, to
250 and our additional wealth will rice
in terms of quantities. The quantities
produced will be more than double and
I say, Sir, it will not be double in a
period of twenty-seven years, but it will

double much earlier.

With regard to the disparities of
income, Sir, it is mentioned that our
income is not going to rise, but the
income in the higher level will only be
rising. The income of the average
man, which is put down as Rs. 250 will
rise substantially in the case of lcwer
income groups according to the pro-
posals and the measures which are
thought fit to be adopted and the in-
come in the higher income groups are
gradually bound to diminish. These are
the recommendations and, I mean to
say, Sir, that every man and woman
should try to see how we can build a
society. With the social and the econo-
mic objectives which have been laid
down by the Constitution and with the
development programme be accepted
by the House, it will be the duty
of those who believe in this Plan, to
put his head into it and try to help
Government in the problem of its
implementation. I hold that it is the
responsibility of the intelligent classes
in India who are now, called for action
and if the intelligent classes in India do
not behave in a way in which they
should behave for the good, of the
nation then, whatsoever party they may
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belong to, whatsoever class they may
belong, they shall have betrayed our !
country and history will say that the
Indians, after obtaining political free-

dom, did not know how to act. Sir,
1 am appealing on this ground that this
Plan has to be carried out and carried |
‘out with great vigour, with as much

vigour as possible. “

With regard to the opposite political
parties who do not agree with this, I
will say, that they want to destroy the |
political fabric ; they want to demolish |
the society which is existing ; they want |
to destroy individual freedom which is !
existing, in order that there may be
chaos and anarchy in the country and |
they may have power. They will not |
have pewer, I can assure them here that it
is the foreigner who will have the power.
We have invited foreigners for the last !
1,300 years due to our internal quarrels !
and, I think, Sir, if we cannot adjust
those quarrels, history will say that the |
present generation has failed and, I
think, Sir, the blame will rest on those |
who do not agree with or obey the |
majority. ;

|

With these words, 1 again recommend |
this Plan to the House. , \

Surr M. P. N. SINHA (Bihar) : -
Sir, at this fag end of the day I do not '
think I should take much time. T will |
try to be brief, without going to0 much |
into the details of the Plan, I will finish |
within 10 or I5 minutes.

Sir, the whole point is this. We on
these benches have just now been criti-
cised as insincere men and as trying to
get into power. But 1 assure that
particular friend who said thar and
others, that there is no such desire to
get power of the type which my friends
over there have got. If one gets power
of'such a type where one gets powerless, *
it is no use getting that power. I do
not {for a moment doubt the honesty
of the Prime Minister or of the other
honest Congress Members. But what
is the result ? The result is that in
spite of all their sincerity and honesty
things are not moving in the right direc- |
tion. And why are they not moving

[ COUNCIL]
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' in the right direction ? That is the

point. We are face to face with that
problem.

Sir, coming now to this Plan, we have
had the privilege of listening to many
distinguished Members who have given
facts and figures about the shallowness

" and the unworkability of the Plan jtself.

1 as a layman believe in results. We
have had five vears of Congress Govern-
ment in this country. They all came
with good intentions. They were try-
ing to improve things. But have things
improved ? It is true that it takes
time to improve matters, but there
should be some direction in which
things improve ; therc should be
something to show how things are im-
proving. Is it not a fact tha. when we
talk to these very friends who come and
support this Plan here or the adminis-
t.ation here, when we talk to these
friends outside, they say, “What can
This is bad. That is bad.
The services are absolutely masters of

the situation. 'There is rampant corrup-
tion...... ”
SHrRI GOVINDA REDDY : We

do not say all is white.

SHrRI M. P. N. SINHA : This is my
experience. The hon. Member may
not say that, but his brothers are saying
it.

The point is that, as I have already
said, there is no doubt about their in-
tentions. But it is also a fact that they
are helpless. It has been said in the
Plan—it has been rather over-empha-
sised—that the success of the Plan de-
pends on the co-operation of the people
and the enthusiasm that they show.
But you can take it from me, and many
hon. Members on this side also have
pointed it out, that there is absolutely
no enthusiasm among the people
in the presentconditions. What do
the people want ? You are talking
of this scheme and that scheme ; foreign
loans ; private sector and public sector ;.
and so on. But the people judge only
by results. Go to the countryside.
We who sit here do not live in towns.
Those who live in towns take things:
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differently. But the condition of the
masses in the countryside is miserable.

One hon. friend has asked : “Why
are youin a hurry ? Why do you want
the fruits of this Plan in your lifetime ?”
My friend Mr. Ghose said that by
the time the Plan yields results most of
us will be dead. 1T agrce entirely with
him. 1T for one want to see the objec-
tives achieved in gny lifetinle, wirhin
ten or fifteen years or less. Well, we
have scen things being done in our
neighbouring country, China, and in
Russia. Why then should we not be
anxious and eager to see that things
improve in our country within the
shortest possible time ?

The other point is that we are all
talking about finance. This planning
should be the planning of a house-wife.
My friend Mr. Mahanty from the great
land of Utkal started with a housewife
and eaded with a flirt. (Interruption.)
That is what he said. He said there
was no harm in taking loans, but you
get the loan, and later on the other man
gets the strings. I say it is impracti-
cable and not very moral. I rise today
to warn the country against this infilt-
ration of America. I use that word
advisedly. I know that many people
do not like that. " America has been
throwing money into this country and
has been sponsoring plans like Commu-
nity Projects, the Four Point Programme
etc., and all sorts of plans. It is all
bad. In my part of the country we
were very happy not to see a white
face, but today you find people from
America everywhere. I do not for a
moment say that our Government is a
party to it willingly. But perhaps they
are foolish enough to act in a way which
may  culminatc in  losiag our
independence. God forbid that such
a thing should happen. Thcre was no
greatet man in India or anywhere
else than Mahatmaji. And many
people who were intimately conmected
with him know that when, before his
death, the question came up of getting
foodstuffs from Amecrica, and when the
question of taking a loan on that account
from the United States of America
came up, he said : “ For heaven’s sake,
do not do it.” He said that houscs

|
|

|
|
|
|
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built with a loan and lands purchased’
witha loan went to the Mahajan. -
Well, Sir, we know what happens in a
village, in a family : if you do certain
things by taking a loan, if you build
a house and spend on your clothes and
purchase lands, by borrowing, ultimate-
ly in 99 cases out of 100 the land and the
house go to the Mahajan. So, I warn
the Government on no account to think
of taking loans from America. Harness
our own resources and plan within
those resources. It does not matter
if we do not achieve results within five
or ten years. But do not dg a thing
which is harmful. Why is 1t that a
mighty State like America is giving
loanstous ? Isit out of charity alone ?
Is it through magaanimity that they
are giving loans ? There is that
example of Korea. Why is the United
States poking its nose there and causing
bloodshed ? It was a domestic affair
of the Koreans—North Korea aad South
Korea. Why on earth should America
go and poke its nose into the affairs
of other countries ? Take the case of
China. Therc was the Goverament,
and there were the people.  They have
a sort of the Government—good, bad,
indifferent no concern of ours.
But Americais maintaining a man
in Formosa—Chaing-kai-~Shekh. and
meeting all his costs. Why ? So
that oae day this fellow will jump again
into China and thercby give Amecrica
a very good market for her trade.

1952 ]

Consider the industrial advancement
of that country also. They have ad-
vanced industrially to such an extent
that they have lost all human ideas
about the freedom of other countries.
Well. is it our idea to develop so much
as to scek markets. and thea to wage
war, and to gei into schemes against
other countries ? Heaven forbid !
We do not want that. We want to live
peacefully with our neighbours and with
the peoples of the globe. So, Sir,
whatever be your resources, you must
plan within those resources.

That is point number one.
Secondly, Sir, it is no use talking

about all those high-sounding words.
We have seen certain schemes under-
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[Shri M. P. N. Sinha.] |
taken in the States. For example, |
much has teen said about the minor |
irrigation schemes. 1 will read to you \
in two minutes the statement of a very ‘
responsible Minister of Bihar. So
much money has been earmarked for
‘minor schemes. 1 Lelieve the result
will be the same.

Sir, I will read out what Dr. A. N.
Sinha, the Deputy Chief -Minister of
Bihar said on the 22nd Novemter at

Gaya. Sir, 1 am sorry there is no !
sufficient Bght. Can I get some light, !
Sir ?

{ COUNCIL ]

Mer. DEPUTY CHAIRMAN : He
may give the substance.

SHRI M. P. N. SINHA : He said
Sir, that crores of money spent on
minor irrigation hss been wasted in |
Bihar. In respect of these projects— |
Hirakud project, Damodar Valley pro-
ject and other schemes like your In- ;
dustrial Finance Corporation—charges ‘
have been levelled of dishonesty and \
incompetency. Sir, 1 take those two
things together: I think an incompe-
tent man, an incomgetent officer, an
incomretent colleague is as bad as a
dishonest one. So, I would urge the
Government, Sir, and I would tell |
them—1I mean well by their Plan—that '
if they want really that they should
succeed in this Plan. then they should |
te very strict about the administration
of that Plan.  Sir, I find there have been
charges levelled against the responsible
men here in the Centre and in the °
States. enquiry has teen made and the
result is that somebody is only trons-
ferred. Members of the Party have \
kbeen accused of very dishonest acts.
Well, instead of sacking them, they
have been promoted. Take for
example, Sir, the case of my State of |
Bihar. I am not a Congress man but |
I am a Bihari. I decided thar if some |
are dishoncest. they should not be given |
Congress tickets. But the High Com- |
mand said. . ..

Mr. DEPUTY CHAIRMAN :
Please speak on the Plan, Mr. Sinha. '
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Surr M. P. N. SINHA :....that those
men who were found dishonest, will
not te given party tickets but they got
it and they have got into office in Bihar
and they will now have to do this plan-
ning. I say, Sir. the object of the Plan
is to help the country. But my fear
is thar they will plan their own things
and they will not plan for the benefit of
the country. 1 therefore request the
Government that planning should be
dore in an honesi waw and a dishonest
agency cannot do it. Therefore, Sir,
T'would request the High Command and
the Government of India to sec that
where there are charges of dishonesty
agoinst officers or memters of the Go-
vernment, those reople should be re-
moved outright and then there may
te some chance of the success of the
Plan.

(Time bell rings.)

Sir, I had to say many things, but
for want of time I cannot do so.

Dr. 8. K. BHUYAN (Assam) : Mr.
Deputy Chairman, I rise to support the
Resolution moved by (he Prime Minister
that the Council should accord a general
approval to the First Five Year Plan.

To me the Plan aprears to be an
epical cndeavour to bring about not only
the economic uplift of India, but im-
provement in all possible directions,
including the srhere of intellecrual pro-
gress. The Planning Commissioners
are thus rperfectly justified in their
assertion that planning should aim at
“raising the standard of living of the
reople and to open out to them oppor-
tunities for a richer and more varied
life>.  The Plan is an integrated one,
as each scheme has teen drawn up to
fit in with the objective of all-round
progress. The Plan is flexible: and is
thus capable of modificarions here and
there in the light of actual experience ;
and it is the first quinquennial plan to
te followed by plans ar subsequent
stages. Conscious and deliberate plar-
ning has teen undertaken in the past,
but not on this comprehensive. colossal
and multi-purpose scale. In other
places, people have been directed to
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work out similar plans, but in India
people have been induced to co-operate
in the implementation of the Plan,
as without their active and enthusiastic
support no plan of this dimension can
even attain success. There is no ele-
ment of conscription or compulsion
about the working of the Plan.

I have been specially impressed by
the provisions made for educational
progress in different States. Grants have
been made, in one State or the other,
for improvement of primary and secon-
dary education, for improving the pay
and prospects of school teachers, for
establishing high schools and colleges
for girls, for improvement and expan-
sion of Government and private
colleges and technical institutions, for
establishment of new universities and
expansion of existing ones, for improve-
ment of oriental education and establish-
ment of libraries, and for the working
of the National Cadet Corps Scheme,

The one thing which has appealed
to me most in the educational part of
the Plan is the encouragement which
it gives to private studies on the part
of women as well as of men as I
have myself been a sponsor of this idea
some years £go. We can just imagine
the vast nurrber of persons whose lives
become frustrated because they cannot
pursue their studies owing to ill-health,
poverty or lack of foresight. The
Planning Commissioners have now ad-
mitted, as a measure to relieve conges-
tion in colleges, that  “immediate
facilities should be provided for private
study throvgh correspondence courses
and Radio lectures and allowing students
to take various examinations privately.”
They bave even affirmed that the “non-
possession of a degree should be no bar
to taking the competitive examination
for recruitment to the services”.

As regards the State of Assam, we
are grateful for the provisions for various
schemes which are enumerated in the
volume on Development Schemes.
A crore of rupees has been allotted for
preventing* further erosion of the town
of Dibrugarh, and another crore for
navigation, embankment and drainage
projects. The Umtru project will
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supply electric energy to Gaubhati
and surrounding areas. Provisions

have been made under Agricultural
and Rural Development, Major Irriga-
tion and Power Projects, for Industry
(Cottage Industry and other industries),
for Transport and for social services
like Education, Medical, Public Health,
Housing, Labour and Labour Welfare
and Welfare of Backward Classes. A
considerable amount has also been pro-
vided for the development of the North
East Frontier Agency. The provisions
made for the establishment of the Agri-.
cultural College which is already func-
tioning and for the development of the
Prince of Wales Technical School at
Jorhat into a College of Engineering
and Technology are highly welcome
measures.

I would mention here that bhelp is
necessary in other directions as well.
Assam is a very backward State, but it
has marvellous resources both in natural
wealth and man power. As it is not a
very highly industrialised area, private
donations mainly emanate from the tea-
planters whose condition as we all know,
is far from satisfactory at present. So,
we have to depend on Government for
our schemes of improvement. There is
a very great pressure on the finances of
the State which are crippled by the
natural calamities to which the State is
frequently exposed. I would therefore
urge upon the Planning Commission
to allot to Assam sufficient funds for
improvement in a few other directions
as well.

Some relief is urgently needed to help
teachers in schools and colleges. The
education of children and youths will
be seriously hampered if teachers are
not kept above wants ; if they have to
eke out their income by other means
like private tuitions, and make them-
selves tired and exhausted for their
work in the cliss room.

The N. C. C. Scheme in Assam should
have further monetary reinforcement
from the Central Government. A time
may come when the people of Assam
will have to take a major share in the
defence of their land ; and in view o
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the martial races living in the State,
the initial military training imparted
under the N. C. C. Scheme is imbued
with great potentiality.

2073

The expansion of the aided colleges
in buildings and equipment should also
be. facilitated by grants to be newly
provided in the Plan.

Women in Assam have progressed
very rapidly in the educational field.
There is only one women’s college, viz.,
The Handgini Girls College at Gauhati.
A sum should be provided for its all-
round improvement.

The newly established University at
Gaubhati is crippled in its progress for
want of funds. Expansion has become
impossible and the buildings whict can
be erected with the funds available now
will rarely meet the actual needs. Be-
sides teaching the usual curricula of a
University, the Gauhati University can
spacialise 1n intensive research and
studies 1n anthropology, languages, geo-
logy, zoology, mineralogy, botany and
forestry, for which there are ample
opportunities 1 and near the State.
The University can be developed,
funds permitting, into a centre where
intellectuals of Eastern India of both
the categories—advanced and back-
ward—can  me2t tkeir compatriot:
from cther parts cf the Union fcr the
study of that unique civilisation whick
has sprung and grown on ths banks of
the Brahmaputra, representing the bast
that can be given by the culture «f the
Aryans and the habits and custems of
the non-Aryan tribes. Th> Univer-
sity can ultimately grow into a Purba-
Bharati, a= a torch to illuinate th:
dark corrers of Eastern India. India
has raceived the impact cf the civilisa-
ticn of the Gangetic valley but it is still
a stranger to what bas been going or ir
Assam. Grants to the® University or
Gautati will thus be vtilised for pt rposes
which can be described as all-India and
federal. The allctment granted for the
five years 1951-58 should bz raised tc
a crore at least for the same pericd tc
enable the Uriversity ro erect its build-
ingg and execute measures of immediate
expansion,

{ COUNCIL ]
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Witl these few words, I supper? tke
Resclution which has been placed before
the Council.

Surt B. RATH : Sir, I thcught
thar the consideratior: cf tne Planring
Ccmmissicn’s Repert would not be cor-
verted inte a debars of the views ex-
press:d by other hon. Memb:rs, but
my ten. friend Mr. Parikh nas tried to
poch-poct. the idea express.d by Mr.
St ndarayya with r2gard te the sources
from which capital can be mrade avail-
able without deperding on fcreign loans
or ur the budgets of the States or the
Centre, without havicg recourse tc
deficit financing, ana withcut imgpesing
any fresh taxes on the recple. If k=
takes a proper lcok ar the Plan and rot
in the circumscrived way ‘n wrich he
lecks at *t, ne will find that there is
plenty of morey in the privare sccror
which bas snabled therr during the last
few vears to give dividends ever to the
extent cf 15 per cent. and 15 per cent.,
which has crabled them to make profits
amcurtirg in some cases t¢ even cent
per cent.of the fotal invastment. If
only my friend had thoughr of tire na-
tion’s interests, hec weuld have feund
that rhere s¢ sufficient cariral to develop
their cwr indsurries for their own pro-
fir in future ycars. Of course, wren I
suggest t¢ him rhat he should be at least
broadminded enough to make a littlz
more investm3nt, be would rever agres.
T an not askinghim to throw ris meney
away but to distribute 1t among them-
selves. I krcw that if tniy invest
more, they will get mcre dividends and
will get more profits. Apart from its
b2irg in their interests, it will also help
in the developmert of the ccurtry.
That is all tkat we want of them.

Then, Sir, coming te tte Plar itself.
if we are to discuss the Plar in the way
we hav> been asked tc de, it will pot do
any ju-tice *¢ the House, pecavse in
the two velumes there are many details
which reed discussior, not merely the
fir.,t four Cnapters, as has been stated
by *he Prime Minister as the basis for
discussion.  Sir, it is n>* the aims and
cbjactives or our aprroach that will give
us focd, that will give us clething.  Itis
tha real certent of the Plan itcelf rhat
will show us the targets that we are t¢
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achieve in the next five years. Sir,
the targets that are bzfore us, the ma-
terials before us, <kow that we can in
the next twenty-sev:n y:ars double our
natiopal inccme. We krow very well
that the majority in this country live
below the subsistence level. We know
very well that the majority of our
pecple bave no clothes to wear. We
st.ould diicuss the Plan ir this con*ext.
Sir, I would rot venture tc go into the
theories that have bzen laid down in
this Plan, but I will try fo show how
the Plan is going to be worked in the
next five years. I will justtake facts
as they ar: in a memorandun published
by the Government cf Orissa.

t 16 DEC, 1952 ]
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6 P.M.

Mr. DEPUTY CHAIRMAN : How

muck more time will the hon. Mem:ber
take ?

SHrI B. RATH : I will tak: some 1%
or 1§ minufes mor=.

Mr. DEPUTY CHAIRMAN : Ycu
can resvme your speech temorrow.

The Council then adjourned
till t2r of the clock on Wed- _
nesday, the 17th December
1952.



	Page 1
	Page 2
	Page 3
	Page 4
	Page 5
	Page 6
	Page 7
	Page 8
	Page 9
	Page 10
	Page 11
	Page 12
	Page 13
	Page 14
	Page 15
	Page 16
	Page 17
	Page 18
	Page 19
	Page 20
	Page 21
	Page 22
	Page 23
	Page 24
	Page 25
	Page 26
	Page 27
	Page 28
	Page 29
	Page 30
	Page 31
	Page 32
	Page 33
	Page 34
	Page 35
	Page 36
	Page 37
	Page 38
	Page 39
	Page 40
	Page 41
	Page 42
	Page 43
	Page 44
	Page 45
	Page 46
	Page 47
	Page 48
	Page 49
	Page 50
	Page 51
	Page 52
	Page 53
	Page 54
	Page 55
	Page 56
	Page 57
	Page 58

